
$9 Genl. Budget, 1977-78 CHAITRA 8, 1899 (SAKA) and D.G. on Acct.,
" 1977-78

14.44 hrs.

i
APPROPRIATION (R A IL W A Y S)

BILL.,* 1977

THE MINISTER OF R A ILW A YS 
(PROF. MADHU D A N D A V A T E ): 

Sir, I beg to move for leave to intro-
duce a Bill to authorise payment and 
appropriation of certain further sums 
from and out of -the Consolidated 
Fund of India for the services of the 
financial vear 1976-77 for the pur-
poses of Railways.

MR. CHAIRMAN : The question is:

‘That leave be granted to introduce 
a Bill to authorise payment and np- 
priation of certain further sums 
from and out of the Consolidated 
Fund of India for thn services of 
the financial venr' 1976-77 *or 
purposes of Railways.”

The motion was adopted.

PROF. MADHU D ANDAVATE :
Sir, I introducet the Bill.

PROF. MADHU DANDAVATE :
Sir, I beg to movet:

‘That the Bill to authorise pay-
ment and appropriation of certain 
further churns f rom and out o* the 
Consolidated Fund of Tndia for the 
services of thn financial voar 1°76- 
77 for the purposes of Railways, he 
taken into consideration.”

MR. CHAIRMAN; The question is:

‘That, th" Bill to authorise pay-
ment and appropriation of certain 
further sums from and out o* the 
Consolidated Fund of Tndia for the 
services of the financial year 1976-

77 for the purposes of Railways, be 
taken into consideration.”

The motion was adopted.

MR. CH A IR M A N : We shall now
take up the Clauses. The question is:

T hat Clauses 2, 3, the Schedule, 
Clause 1, the Enacting Formula and 
the Title stand part of the Bill.”

The motion was adopted.

Clauses 2, 3, the Schedule, Clause 1 ,
the Enacting Formula and the Title 
t ver(> added to the Bill.

PROF. MADHU DANDAVATE: I
beg to move :

“That the Bill be passed.”

MR. CHAIRMAN ; The question is: 
“That the Bill be passed.”

The motion was adopted.

14 .4 6  h ^s.

GENERAL BUDGET, 1977-78 
AND

DEMANDS* FOR GRANTS ON 
ACCOUNT, 1977-78

MR. CHAIRM AN: Now, we shall
take up items 12 and 13, that is, 
Genera] Discussion on the Budget 
(General) for V 77-78 and the Discus-
sion and Voting on the Demands for 
Grants on Account in respect of the 
Budget (G en eral for 1977-78.

Motion moved :

“That the respective sum* not 
exceeding the amounts on Revenue 
Account and Capital Account shown 
in the third column of the order 
paper, be granted to the President

•Published in Gazette of Tndia Extraordinary, Part II, section 2, dated
29.3.77.

tlntroduced!moved with the recommendation of the Vice-President act-
ing as President.

JMoved with the recommendation of the Vice-President acting as Presi-
dent.
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[MR. CHAIRMAN]
out of the Consolidated Fund of
India on account, for or towards
defraying the charges during the 
year ending on the 31st day of

March, 1978, in respect of the heads 
of demands entered in the second 

column thereof against Demands 
Nos. 1 to 109.”

List of Demands for Grants on Account (General) for 1977-78 
submitted to the vote of Lok Sabha

No. of 
Demand

Name of Demand
Amount of Demand for 

Grant on account

Revenue

Rs.
M INISTRY OF AGRICULTURE AND IRRIGATION

Capital 

Rs .

I Department of Agriculture 81,41,000

2 Agriculture . ....................................... 62,85,93,000 173,68,30,000

3 Fisheries 7,06,12,000 3,82,74,000

4 Animal Husbandary and Dairy Development 18,72,66.000 2,20,60,000

5 Forest . . . .  . 5,29,52,000 46,67,000

6 Department of Food . 2,03,08,79,000 14,72,51,000

7 Department of Rural Development . 45,69,88,000 5,68,07,000

8 Department of Agricultural Research and Education . 2,55,000

9 Payments to Indian Council of Agricultural Research 19,49,75 >°oo • •

10 Department of Irrigation . . . . . 7,93,01,000 2,47,25,000

MINISTRY OF CHEMICALS AND FERTILIZERS "

11 Ministry of Chemicals a d Fertilizers 14,35,000

12 Chemicals and Fertilizers Industries . . .  25,000

MINISTRY OF CIVIL SUPPLIES AND COOPERATION

13 Ministry of Civil Supplies and Cooperation

14 Civil Supplies and Cooperation 

M INISTRY OF COMMERCE

15 Ministry of Commerce

16 Foreign Trade and Export Production 

M INISTRY OF COMMUNICATIONS

17 Ministry of Communications

18 Overseas Communications Service

12.27.000

7.57.74.000

48.50.000

1 >31 >54*90,000

54.34.000

3.59.10.000

1,56,79*64,003

7.21.16.000 

106,22,44,000

4>27>33iOOO

2.83.45.000
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19 Posts and Telegraphs— Working Expenses 2,03,52,45,000

20 Posts and Telegraphs— Dividend to General Revenues,
Appropriations to Reserve Funds and Repayment of 
Loans from General Revenues . . . .

21 Capital Outlay on Posts and Telegraphs .

MINISTRY OF DEFENCE J

22 Ministry of Defence

23 Defence Services— Army

24 Defence Services— Navy

25 Defence Services— Air Force

26 Defence Services— Pensions

27 Capital Outlay on Defence Services

54,56,43*000

115,02,67,000

24.05.94.000 17 ,o&>6 8 ,c 00

598,83,47,000

62.58.65.000

191.84.23.000 

37>i5>02,ooo

102,10,01,000

MINISTRY OF EDUCATION AND SOCIAL WELFARE

28 Department of Education

29 Education

30 Department of Social Welfare

52,53,000 

62,46,11,000 

6,76,70,000

26,90,000

MINISTRY OF ENERGY

31 Ministry of Energy

32 Power Development

33 Coal and Lignite

M I N I S T R Y  OF E X T i U N \ L  A F F A I R S

34. Ministry of External Affairs .

MINISTRY OfF FINANCE

35. Ministry of Finance

36. Stamps .

37* A u d i t ......................................

38. Currency, Coinage and Mint .

39* Pensions . . .

40* Transfers to State and U :ion Territory Government 

41. Other Expenditure of the Ministry of Finance .

42- Loans to Government Servants, etc.

22,75,000

17,28,69,000 48,52,31,000

7,67,68,000 113,10,00,000

38,33,79 0̂00 2,80,47,000

10.28.04.000

7.82.67.000 38,26,000 

19,75,00,000

16.11.77.000 8,35,12,000

17.78.50.000

182,48,33,000

59.81.33.000 155,32,73,000 

I 9, 33,33>ooo
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DEPARTMENT OF REVENUE AND BANKING

43. Department of Revenue and Banking • • 2,22,19,000 38*33*49*000

44- C u s t o m s ....................................... 8,92,94,000 • •

45- Union Excise Duties • • • 15,89,20,000

46. Taxes on Income, Estate Duty, Wealth Tax and Gift 
T a x ............................................................................. 14,77,60,000

47. Opium and Alkaloid Factroies. • 24,69,87,000 24,50,000

MINISTRY OF H EW TH  AND FAM ILY PLANNING

48. Ministry of Health and Family Planning • • 28,17,000 ••

49- Medical and Public Health • • 38,85,35,000 19,31,41,000

50. Family Planning . . . . .  

M W rSTRY 0 ?  H 3 ME AFFAIRS

• • 43>38,28,000 4,67,00®

51. Ministry of Home Affairs • • 87,62,000

52. C a b i n e t ................................................ 64,73*000 ••

53* Department of person nel and Administrative Reforms 2,73,08,000 ••

54- Police . . . . • 70,50,83,000 2,16,67*000

55- Census . . . . . . . * 1,26,79,000

56. Other Expenditure Ministry of Home Affairs 52,34,16,000 19.39*58,000

57. Delhi . . 44,13,68,000 26,47,00,000

58. Chandigarh . . . . . . 6,51,58,000 3,13,76,000

59. Andam in and Nic ôbar Island 7,74,24,000 3,77,87,000

60. Dadra and N igar Haveli . 78,96,000 70,04,000

61. Lakshadweep . . . .  

MINISTRY OF INDUSTRY

• 1*52*34*000 52,13,000

62. Ministry of Industry . . . . • 1*05*87,000 *•

63. Industries . . . . . . • 7,98,69,000 80,04,89,000

64. Village and small Industries » • 12,81,28,000 10,82,78,000

M INISTRY OF INFORMATION AND BROADCASTING

65. Ministry of Information and Broadcasting •1 • 27,95,000

66. Information and publicity • • 6,62,44,000 27*57*000

67.

M INISTRY OF LABOUR

19*55*043000 8*53*39*000

68.
*

28,33*000
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69. Labour and Employment • • • 22,46,00,000 3,15,000

MINISTRY OF LAW, JUSTICE AND COMPANY 
AFFAIRS

70.*
Ministry of Law, Justice and Company Affairs • • 4,43,60,000

Administration of Justice • • • 

MINISTRY OF PETROLEUM^

• • 12,56,000

72. Ministry of Petroleum • L • « « • 21,49,000 « •

73* Petroleum and Petro-Chemicals Industries . 

M INISTRY OF PLANNING

• 21,73,61,000 144,97,1«,000

74. Ministry of Planning * • . • m • 2,70,000

75* Statistics • . • . • m • 4,48,70,000

76 Planning Commission • . . • m • 2,25,75,000 ••

77. Department of Science and Technology1 . • • 6,92,55*000 55,00,000

78. Survey of I n d i a ...................................... • • 6,24,57,000

79- Grants to Council of Scientific and Industrial Research 17*17,09,000

MINISTRY OF SHIPPING AND TRANSPORT

80. Ministry of Shipping and Transport. • • • 99,24,000

81, Roads . . • • • • • • 30,80,99,000 32,68,04,000

82. Ports, Lighthouses and Shipping * 10,58,01,000 72,72,88,000

83. Road and Inland Water Transport 

MINISTRY OF STEEL AND MINES

20,78,000 2,85,53.00®

84. Department of steel. • • • » • • 26,31,04,000 1.86,59,12,000

85. Department of Mines • • • • • 10,67,000 ••

86. Mines and Minerals • • • ♦ 14,50,80,000 22,49,00,000

MINISTRY OF SUPPLY AND REHABILITATION

87. Department of Supply • • • • 8,14,000 • •

88. Supplies and Disposals . • • 2,54,58,000 ••

89. Department of Rehabilitation . . • • • 8,4i>75,ooo 3,17,76*000

MINISTRY OF TOURISM AND CIVIL AVIATION

90. Ministry of Tourism and Civil Aviation . 18,70,000

91. Meteorology . . • * 5,75,°5>ooo i.23.45»ooo

92. Av ation . . . . • 8,28,34,000 12,60,52,000

93. 1,54,82,000 2,61,67,000
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MINISTRY OF WORKS AND HOUSING

94. Ministry of Works and Housing . . 41,80*000

95. Public Works • 21,49,55,000 9,80,26,000

96. Water Supply and Sewerage • 1,00,37,000

97. Housing and Urban Development •' . . 4,39,22,000 11,10,75,u .

98. Stationery and Printing • • . 10,51,73,000

DEPARTMENT OF ATOMIC ENERGY

99. Department of Atomic Energy.......................................16,96,000

100. Atomic Energy Research Development and Industrial
Project......................................................... ..........  21,95,70,000 31,71,41,000

101. Nuclear Power Schemes................................................13,92,89,000 19,34,68,000

DEPARTMENT OF CULTURE

102. Department of Culture .................................................3*03,99,000

103. Archaeology 5 2,26,66,000

DEPARTMENT OF ELECTRONICS

104. Department of Electronics . . . 2,82,33,000 1,48,43,000

DEPARTMENT OF SPACE

105. Department of Space • 12,99,72,000 2,91,61,000

PARLIAMENT, DEPARTMENT OF PARLIA-
MENTARY AFFAIRS, SECRETARIATS OF 
THE PRESIDENT AND VICE-PRESIDENT 
AND UNION PUBLIC SERVICE COMMISSION

106. Lok S a b h a ....................................................................1,54*10,000

107. Rajya Sabha . . . . . . .  65,45,000

108. Department of Parliamentary Affairs . . . 6,43,000

109. Secretariat of the Vice-President i] #] 3 1,88,000

MR. CHAIRMAN: Mr. Subrama- transfer of power, all sorts of ghosts
niam. were being raised, all sorts of ru-

SHRIC.SUBRAMANIAM (Palani); mours were being spread. But even
Mr. Chairman, Sir, in my parliamen- tho^ h J  belong to the defeated
tary career, for the last quarter of Party-the Congress P arty-I would
a century, this is my maiden perlor- like t0 congratulate the country as a
mance as an Opposition Member. whole on the way in which the elec •
May I congratulate the Prime Minis- tion has been conducted and the way
ter and his colleagues for having in which democracy has functioned in
assumed the responsibility of govern- this country. I am sure the people
ing the country at this very critical would also appreciate how gracefully
time? There were apprehensions the former Prime Minister accepted
that we would not have smooth elec- the verdict of the people. (Interrup-
tions, that we would not have smooth tions).
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MR. SPEAKER: Sir, I would plead 
with you that after all they are in 
the Government and they are the 
ruling party. We are entitled to have 
our say and I am the first speaker on 
the Budget. I hope you w ill be in-
terested to know what I have got to 
say in view  of the fact that I have 
been the custodian of the economy of 
this coi ntry during this critical 
period. But if they think that beV- 
cause of arrogance of victory, they
should n-H allow me to speak..........
(Interrui tions) . Sir, at the same 

time I would like to point out, par-
ticularly to the Prim e Minister and 
his colleagues that there is a particu-
lar pattern of the people’s verdict 
which w ill have to be taken note of. 
The who'e of the South has given a 
particular pattern of verdict. A re 
you going to say that it is of no con-
sequence what the South thinks 
about the political situation? Are you 
going to say that the non-Hindi- 
speaking people are a matter of no 
concern for us? Therefore, when I 
said that the verdict of the people 
has been gracefully accepted by the 
former Prime Minister, I want to 
point out to the present Prime Minis-
ter that there has been a particular 
pattern in the verdict particularly in 
the southern States by 17 crores of 
people and this w ill have to be kept 
in mind.

I am sorry I have some more un-
pleasant things to say. Even the 
three me* ibers who adorn the Janata 
Party fin m Tamil Nadu today did 
not come as Janata Party people. 
They can e in the: disguise of Cong. 
(O). They came not by hoisting the 

Janata flag or by adopting the Janata 
symbol but by adopting the old Cong- 
re ,j  (Organisation) flag and symbol, 
Trading in the name of Kamaraj, 
these three escaped the verdict of 
Tam il Nadu. If thejy had dared to 
stand on the Janata symbol, they

would have learnt what would have' 
been their fate. In does not stop 
there. Take all the m ighty Janata 
heroes— Shri George Fernandes, Shri 
Madhu Limaye, Shri Ravindra Varma, 
Shri H .V. Kamath— all of them 
sought political asylum in the en-
lightened State of Bihar, instead of 
facing people in their own home 
State. (Interruptions). I am sure 
there w ill be greater opportunities 
to deal with these aspects when the 
President’s Address is discussed, but 
I thought taking advantage of the 
debate on the General Budget, I could 
make some observations on the poli-
tical situation also.

I would like to congratulate the] 
hon. Finance Minister on the presen-
tation of his first budget, even though 
I am sorry I have nothing to congra-
tulate him upon so far as the contents 
of the budget speech are concerned. 
There is nothing much stated there 
and obviously he could not. But at 
the same time he is an old hand so 
far as the Finance Ministry is con-
cerned. He has been in charge of 
Finance Ministry and he has expe-
rience of the functioning of the 
Government of India in all its aspects. 
My only hope is, while it is an old 
hand it w ill not be an old mind. The 
Government also have the advantage 
of having Shri Morarji Desai who had 
played a notable role in shaping the 
economic structure of the country 
first as Minister of Commerce and 
Industry and later on as Minister of 
Finance.

The Government do have the deV- 
finite advantage of the experience of 
Morarjibhai also. What I want to 
place before the House is that thelre 
is a qualitative change in the econo-
mic situation of our country^ not only 
of our country but of the whole 
world today. As Members are aware, 
there has beten an unprecedented 
economic crisis in the whole world 
due to inflation and due to the col-
lapse of the international monetary 
system and this has not been solved 
to any considerable) extent. We are
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still drifting. As a m atter of fact, 
many important question are under 
consideration in the international 
forum  in which India w ill have to 
play a very significant role. The 
monetary system which was evolved 
by the Bretton-W ood Conference has 
collapsed and today, w e have, what 
they call, a floating system of ex-
change hoping that something would 
emerge out of it. In many com-
mittees and conferences, they are 
trying to find out a rationale for a 
new monetary system, particularly 
the one that suits the needs of the 
whole world-both the developed 
and the developing countries. But 
unfortunately, till now, no rational 
system has emerged. In this what 
w e have to take care is that this new 
monetary systejm should not be such 
which would be to the advantage of 
developed countries only. The sys-
tem should be such which would be 
to the advantage particularly of the 
developing countries. This is the 
real issue and the powerful coun-
tries, industrialised countries are, try -
ing to foist decisions on us so that 
they may gain further advantage 
through this new monetary system. 
They want to have a monetary sys-
tem so patterned, so structured so 
that through this m onetary system 
they would be able to exploit the 
developing countries more and more 
Therefore, w e have to be very cau-
tious about it I am sure with all the 
experience the Finance Minister has 
he w ill be able to play a leading role 
particul,arly in the committees and 
international conferences which w ill 
be coming about very soon and which,
I am sure, he w ill be attejnding.

The second problem which is con-
fronting the whole world is one of 
inflation, not only inflation but in-
flation coupled with increasing un-
employment. A ll classical economic 
theories or even the new Keynes 
theory are proving inadequate to 
explain the phenomena which are 
coming about in the international

economy today and therefore, w ith 
regard to the inflation the fight is 
still going on and we should realise 
that in spite of the enormous strength 
which the developed countries 
have, they are still not in a position 
to completely eliminate inflation. 
Even though some countries have 
tammed it but many other countries 
are still grappilng with the problem. 
Therefore, we have got to take note 
that w e are, living in a world of in-
flationary trend.

15.00 hrs.

The third aspect is with regard to 
the emergence of a new economic order 
in the world. This new economic order 
has to be based on the reduction of dis-
parities between the developed coun-
tries and the developing countries. This 
can take place only on the basis of 
transfer of real resources from the 
developed countries to the developing 
countries. And we have what we call 
the dialogue between the North and the 
South, where India has to play a lead-
ing role. I am sure all these problems 
w ill be tackled, not only with exper-
tise but with leadership as well, be-
cause as far as the developing coun-
tries are concerned, we do form a 
significant part of the developing 
Third World. Therefore, we have 
not only to change the face of the 
Third World, but also tQ provide 
leadership and initiative for finding 
out proper solutions with regard to 
the various international problems 
with which we are confronted. And it 
is, Mr. Speaker, in the context of this 
international economic crisis that we 
have to look at the economic perfor-
mance, prospects and problems in our 
own country.

It is rather unfortunate, because of 
the political tension which had deve-
loped particularly during the last 2 
months during the elections— which is 
natural— that some Members do not 
seem to feel happy when the achieve-
ments of the Indian economy are re-
counted. I was watching carefully
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w hen the Railway Minister was reeling 
off performance after performance, and

1 achievements after achievements of the 
Railway Ministry.— and the railway 
system as such. Some Members felt 
•extremely unhappy. Some Members 
felt even irritated at the Railway Min-
ister: Why should he recount all these 
achievements? These are not achieve-
ments of a particular Ministry or Min-
ister; but they are achievements of the 
nation, about which we should be 
proud. There is nothing to feel un-
happy about If I put forward the 
economic achievements of India, it is 
not for the purpose of claiming kudos 
for myself. It should be a matter of 
satisfaction that this nation is capable 
of achieving things in the midst of an 
unprecedented economic crisis. This 
is what we have got to realize.
(Interruptions).

SHRJ VASANT SATHE (Akola):
He is talking of something higher.

SHRI C. SUBRAM ANIAM : It is in
this context that we have to consider 
whatever achievements have been 
there during the last few years. And, 
therefore, I would like to submit for 
the consideration of the House that 
this should have been done by the 
Finance Minister himself even though 
he might not have been in a position 
to give the new approaches and the 
new solutions which he wants to put 
forward. He should have at least given 
an account of the state of the economy 
in the country, so that thS new Mem-
bers, particularly, may be aware of 
what is the state of the economy 
to-day. He probably took a lesson from 
the treatment which the Railway Min-
ister received at the hands of his party 
and adopted a judicious attitude of not 
saying anything about the achieve-
ments of the country during the last
2 or 3 years. This is probably what 
made him completely silent. (Interrup-
tions).

As the House is aware, India has a 
most successful record in curbing the 
violent inflationary pressure, which
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gripped most of the countries of the 
world in 1974. The most notable fea-
ture of recent economic management in 
India is the successful anti-inflationary 
measures went hand in hand with sub-
stantial increase in output. The na- 
lional income increased by 8.8 per cent 
in 1975-76. The estimates of national 
income for 1976-77 are still not avail-
able. However, it is worth noting that 
the index of industrial production, 
which went up by 5.5 per cent in
1975-76, is expected to show a further 
increase of 10 per cent in 1976-77.

Thanks to the vigorous export pro-
motion end import substitution mea-
sures, the country’s balance of pay-
ments position has greatly improved. 
The country’s foreign exchange re-
serves have reached an all time record. 
The current level of food stocks with 
the public sector agencies amounting to
18.7 million tonnes also represents an-
other all time record.

The highly favourable developments 
on the food and foreign exchange 
fronts, I want the hon. Finance Min-
ister to take note of this, provides the 
Government with wider options than 
at any other time in the history of in-
dependent India. It is up to the Go-
vernment to choose the options.. (In-
terruptions) Unfortunately, it is job of 
the new government to look after the 
employment and unemployment pro-
blem; not mine.

MR. SPEA K ER : I would request the 
hon. Members not to make too many 
interruptions. Otherwise, you will lose 
time and, to that* extent, lose two more 
speakers. If hon. Members speak 
without being interrupted, then it w ill 
be possible for a large number of mem-
bers to speak from both sides. Once 
in a way an interruption is all right, 
but not like this. It does not heln any-
body. T am making this appeal to both 
sides, not to one side alone. He was 
the Finance Minister till the other day; 
he is now speaking to the present day 
Finance Minister. When he Is Talking, 
if  you interrupt him In this manner, It
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w ill not be helpful to you. You are los-
ing time. As the Speaker I am worried 
about losing time. Otherwise, I can 
give chance to two more speakers, so, 
I would appeal to the hon. Members 
to allow him to speak. Once in a w ay 
an interruption can be made, but not 
continuous interruption, which is not 
going to help anybody.

62  ’Fete 3ptwt % sfortft s fc n r  

^
5?TcT *jff I

MR. SPEAKER: That is all over
now.

SHRI C. SUBRAMANIAM: I was
on this point that in view of these 
developments that have taken place, 
w e have options now, not just one 
option but very many options are avail-
able, and it is up to the Government 
to choose the options, try to find out 
the various alternatives available and 
choose the best alternative according 
to their judgment, which would meet 
the needs of the country and will be 
in accordance with the priorities which 
they have indicated in the President’s 
Address. That is whnt I am saying. 
I do not know why people should feel 
uncomfortable when I say that ŵ e 
have got the economic strength to deal 
with the national situation.

I will not go into the performance 
in the agricultural sector.

An hon. Members: Why?

SHRI C. SUBRAMANIAM: Because, 
it is very well known and it is a pio- 
cess which I had the honour to ‘-tart, 
the green revolution, and therefore, it 
might be thought that 1 am boasting 
or feeling a little proud about it.

Now that Babuji is on that side I 
am sure they would be happy to con-
cede thftf agriculture has done very 
well anil that it has a bright future.

If he had not been on their side, agri-
culture also would have teen shouted 
down. This is the unfortunate state 
of affairs.

In agriculture also we have built up 
the capability to produce n ore and 
there is also greater potential for deve-
lopment so that we may i.ot be the 
victims of the vagaries of nature. 
There is no difference of opinion with 
regard to the priorities either of the 
Government or of the Opposition. We 
have given the highest priority to agri-
culture and I am sure the same prio-
rity, if not a higher priority, will be 
given by the present Government also 
to agriculture.

But what does agriculture mean? 
First of all, agriculture would require 
irrigation for the purpose of greater 
production. In the Budget which I 
had the honour to preDare for the con-
sideration of this House if we were 
returned to power, we had provided 
the maximum amount necessary for 
the purpose of major, medium and 
minor irrigation. I had given clear 
instructions to the Planning Commis-
sion that as far as agriculture was 
concerned, whether it was major, 
medium or minor irrigatio?i projects, 
finance should not stand in the way, 
but only the capacity to implement by 
the various State Governments at 
various levels. If there can he further 
improvement with regard to the alloca-
tion for irrigation, I would be the first 
person to welcome it, but before in-
crease the allocation I am sure the 
hon. Finance Minister would see how far 
further moneys could be allocated 
without resulting in infructuous 
expenditure. Subject to that I ^ould 
subscribe to any amount being pro-
vided for irrigation.

The next important input with re-
gard to agriculture— I am glad the 
Agriculture Minister is here— is quali-
ty seeds. Coming from Punjab as he 
does, I am sure he understands the sig-
nificance, of quality seeds. If there was 
some stagnation in agricultural pro-
duction before 1974 for a few years, 
that was mainly due to the fact that
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the quality of seeds began to deterio-
rate because there was no agency res-
ponsible for the production and dis-
tribution of quality seeds. When I was 
in temporary charge of agriculture for 
three months soon after Fakhruddin 
Saheb assumed the Presidenship of 
this country, I looked into this and 
made some structural changes with re-
gard to the National Seeds Corpora- 
tion. I brought together the National 
Seeds Corporation and the State Farms 
Corporations and formulated a scheme 
costing Rs. 120 crores of which Rs. 60 
crores was to be provided by the 
World Bank. I am glad to And that 
this has delivered the goods and today 
we are in a position to say that we 
have quality seeds in sufficient quanti-
ties to be distributed not only with re-
ference to cereals but, it is covering 
to other areas also, like cotton, oilseeds 
and pulses. I am glad to inform the 
House, and I am sure the Agriculture 
Minister is aware* of it, that we have 
already started export of quality seeds, 
but I am told that recently that organi-
sation has got into certain difficulties. 
I would request the Agriculture Minis-
ter to look into it quickly and see that 
there are no obstacles placed in the 
w ay of the functioning of the Seeds 
Corporation because that is the surest 
way to allow the quality of the seeds 
to deteriorate which would affect pro-
duction ultimately. I need not go into 
details, but from the rocords he will 
be able to find out the difficulties that 
have emerged there— purely personal, 
I am told.

Apart from irrigation and seeds, the 
other input is fertilisers. Fortunately 
production of fertilisers has con-
siderably improved in our country as 
also its consumption. In 1976-77 the 
consumption of fertilisers is estimated 
to have gone up by 27 per cent. In-
creased consumption has been made 
possible by a series of price reductions 
effected in the last two years. In order 
to enable farmers to purchase modem 
inputs, commercial bank lending to 
agriculture has gone up by 36 per cent 
in 1976-77.

In addition, 45 rural banks with 4 
branches have been set up to promi 
savings and investments in rui 
areas. Today, there is a lacuna, th 
is, a gap with regard to the cred 
availability, particularly in the rur 
areas. No doubt, this moratorium an 
writing off of debt of the poor farmer 
and the poor agricultural labour haw 
been beneficient measures, but. un 
fortunately, alternative systems havt 
not come into existence to provide 
small credit which is required by the 
small farmers. This could be provided 
by the rural banks. That is why, we 
started this idea of the rural Dank. As 
I said, we have already set up 45 rural 
banks and the idea was to have 50 
banks, I think they w ill now be increa-
sed. I am sure the Finance Minister 
w ill go into it. It was contemplated 
that every rural bank would h«rre 
hundred branches. That is how the 
whole country would be covered by 
the rural banking system. We have to 
increase them if sufficient credit w ill 
have to be made available to the far-
mers. I am sure the hon. Finance 
Minister will go into this aspect.

As far as industrial production is 
concerned, I have already stated that 
this year it is likely to leach an in-
crease of 10 per cent. Then I am glad 
to find that the public sector undertak-
ings have done much better than the 
private sector undertakings, and 
thanks to the stewardship of my res-
pected colleague, Shri T. A. Pai, a 
former Minister of Industry and parti-
cularly incharge of heavy industries. 
He has given a new orientation with 
regard to the management of these 
public sector, projects. In the past, there 
was always some criticism with regard 
to the functioning of the public sector 
projects; and as a philosophy to which 
my hon. friend (Swatantra Member) 
subscribed to that public sector pro-
jects can never thrive in this country 
and for that matter in any other coun-
try except in a communist system, but, 
fortunately, it has been demonstrated 
that public sector projects could achieve 
results and better results than thg pri-

vate sector projects. That is what we
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have got to take note o l  As a matter 
of fact, private sector units are oeing 
taken over by the public sector 
management for the purpose of exac- 
ing them well and giving them better 
help. I hope the hon. Finance Minister 
will not carry his old Swatantra pre-
judices when he mentions about the 
role of the public sector which has got 
to play a significant part particular-
ly  in the economy of our country. 
It is n°t so easy to forget the past.

(Interruptions).
The other area in which we have 

achieved significant progress is in the 
area of export. Thanks to the energe-
tic export promotion measures. Our 
exports displayed a healthy rising 
trend. In this connection, I am glad 
to find that my erstwhile colleague 
Shri Mohan Dharia, in the Planning 
Ministry, has been put incharge of 
this very important Ministry. He is 
a very dynamic person. I am sure he 
will make a success of the responsible 
change he has been entrusted with.
I hope and trust that this trend in 
export will be kept up, in 1975, it 
increased by 18 per cent. In the first 
nine months of 1976-77, it amounted 
to Rs. 8,546 crores showing an in-
crease of 31 per cent over the corres-
ponding period of 1975-76.

IrTVtT (^fYW K’iT )  : 

a WPTT «PT f  I ^  ITR-

W ’T'STT

«+ ‘df f  I

MR. SPEAKER: I know that. He 
is a new Member. Therefore, I kept 
quiet. He ought not t°  cross the 
floor between the Chair and the mem-
ber speaking.

SHRI C. SUBRAMANIAM: I was
saying, in the first nine months of
1976-77, exports amounted to Rs. 3,546 
crores, showing an increase of 31 per 
cent over the corresponding period of 
1975-76. At the current rate, there is 
little doubt that they will exceed or, 
perhaps, they have already exceeded

the target of Rs. 4,500 crores for the 
year. Unfortunately, I do not have tfce 
current figures with me now. What is 
equally important is that on a volume 
basis also exports will exceed the tar-
get of 8 per cent laid down in the Fifth 
Plan. I hope, he will not revise it for 
the sake of revising it.

The commodity pattern and tfce 
geographical destination of India’s ex-
ports is now fairly diversified so as te  
permit a steady growth in export earn-
ings. Award of turn-key jobs to Indian 
firms in countries, such as, Kuwait, 
Libya and Saudi Arabia, in face of 
stiff international competition shows 
that Indian industry has required new 
resilience and strength. ^he fact that 
engineering goods now top the list &f 
export products is a measure of tke 
vast structural transformation df 
India’s economy. At the same time, 
because of the import substitution and 
because of the various products being 
produced within the country, the im-
ports in 1975-76 were 14 per cent higher 
than in the previous year at Rs. 5,158 
crores and food, fuel and fertilisers 
accounted for 60 per cent of the total. 
In 1976-77, data for the first nine 
months show that imports have decli-
ned by over 8 per cent at Rs. 3,916 
crores. This is due mainly to a decline 
in the imports of foodgrains and ferti-
liser.

Another miracle which has happen-
ed and about which we should be 
proud is with regard to exploration 
and exploitation of oil. This has 
transformed the economy of the 
country. Therefore, this is another 
area about which we have got to be 
vigilant. But, I was sorry to find that 
till now I do not find any Minister 
in charge of Oil------ (Interruptions).

far * n * F fh r ’f r f t  ^

5ft 5HI7

sftT SRTTT *PPT ^  ^  t  I

( w w w )
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MR. SPEAKER: You had your say. 
Now, allow him to speak.

SHRI C. SUBRAMANIAM: I do nol 
know why this has happened. I am 

#sure, the hon. Prime Minister will take 
note of it. Till now, I do not find any 
Minister in-charge of Oil except the 
Prime Minister himself being in-charge 
of everything that has been left out. 
This is an important area which re-
quires immediate attention because I 
know some of the problems which 
have arisen there. I hope, some 
Minister with capacity to deal with 
these problems will be put in-charge 
o f it immediately so that there is not 
a  gap with regard to the performance 
in the field of oil which is one of the 
most encouraging developments that 
has taken place in the Indian economy 
today.

The strength of our balance of pay-
ments is also due to increased inward 
remittances. Gross inward remittances 
increased from a level of Rs. 645 
crores in 1974-75 to Rs. 1185 crores 
in 1975-76 and Rs. 1303 crores in the 
first ten months of 1976-77. This seems 
to be the combined result of the res-
ponse to schemes for attracting funds 
from Indians abroad and checking 
leakages in the inflow of foreign ex-
change through a crack down on anti-
social activities and smuggling. The 
figures of remittances above give a 
fairly good measure of the harm the 
anti-social elements were causing to 
the economy and the benefit that has 
accrued to the community from the 
firm handling of sudh elements. Now 
that we have lifted the Emergency, 
all these gentlemen are at large now.

f ? r m

iR T * ^  f  I

SHRI C. SUBRAMANIAM: Now
Government should give serious con-
sideration as to how they are going

to deal witK these smuggling elements 
because once they are given an oppor-
tunity to build themselves up, it would 
require another great effort to put them 
out of action. Therefore, immediate 
attention will have to be paid with 
regard to the action to be taken to Bee 
that the smuggling activities do not 
get revived in any way whatsoever.

The successful performance in diffe-
rent sectors has created certain pro-
blems. Unfortunately, success itself 
brings new problems. This is the law 
of progress. What is progress, after 
all? I am sorry to philosophise a little 
bit; you will pardon me for that. What 
is progress after all? You find solu-
tions to old problems, and those very 
solutions create many new problems. 
A society which is tackling those new* 
problems is progressive, and a society 
whidh goes on tackling, and struggling 
with, the old problems is a stagnant 
backward society. Therefore, what we 
consider to be a success in one area 
creates new problems in another area. 
I was saying what we have built up 
by way of foreign exchange and what 
we have built up by way of foodstacks. 
But these have created a situation now 
where the money supply has increased 
beyond the tolerance limit. Therefore, 
unless we take sufficient measures, 
this is likely to lead to upsurge of 
inflation. I thought I should make 

a mention about it because this requires 
immediate attention while the hon. 
Minister may take his own time for 
the purpose of formulating his priori-
ties and finalising the budget.

As far as controlling prices is con-
cerned, particularly the prices of the 
essential commodities, it can brook no 
delay, for, in 1976-77 the increase has 
been 15.8 per cent in the first eleven 
months. And what is the state of our 
country today as compared to Septem-
ber, 1974, when the price level re-
ached its peak? At that time, because 
of the various measures that we had 
taken, it fell down by 15 per cent. 
And this 15 per cent has been made
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up now. Our situation now it that the 
price level is as it was in 1974. I 
want to point out that no other country 
in the world can boast itself of this 
situation where they have, in 1977, 
the same price level which existed 
in 1974. This is the state of affairs. 
But this should not lead us to com-
placency. The only relieving feature 
in this is that this 15.8 per cent is 
not an all-round increase. A s a matter 
of flact, it is two or three commodities 
which have contributed to the major 
portion of this rise, and those are edible
oil and cotton. Fortunately, w e are in a 
position to import as much as we 
want of this edible oil and cotton; 
as & matter of fact, the previous 
Government have already taken 
sufficient measures to import ade-
quate edible oil and I find from the 
newspapers that it is already shaving 
an effect on the edible oil price situa-
tion. In the same way, w e have taken 
steps for the purpose of importing 
enough fibre, bouth man-made fibre 
and natural fibre. These are the two 
areas where we have to be cautious.

T ill now, particularly during the 
last two years, we were concerned 
w ith demand management. Now we 
have to take up the supply position 
also. Fortunately, today we have the 
economic strength, the resources, to 
improve the supply position also. 
There should be a two-pronged attack 
on both demand management as well 
as improvement of the supply position 
of the various essential commodities. 
Particularly in this area, I would like 
to pass on my thoughts to the Finance 
Minister for what he thinks they are 
worth, and whatever, he thinks, is 
worthwhile, he should take them into 
consideration.

What is now important is to see that 
the prices of essential commodities do 
not run away. Those essential com-
modities w ill have to be necessarily 
foodgrains, edible oils, sugar, cloth 
through cotton and domestic fuel. 
These are the main commodities which 
w ill have to be taken care of. For-
tunately, w e have the economic

strength to-day. We have the re-
sources to deal w ith these commodi-
ties. Therefore if these are taken care 
of, automatically, I have no doubt in 
my mind that the price situation can 
be controlled to a great extent and 
this should be one of the highest 
priorities which the Government* 
should adopt for this purpose.

In this respect, w e have also to take 
care to see that the money supply 
does not increase to an intolerance 
limit. There are tolerance limits and 
already, particularly, during the last 
two months, I find that there has been 
a little bit of relaxation with regard 
to financial discipline. I am sure the 
Finance Minister w ill look into it and 
w hatever steps are necessary for the 
purpose of controlling the money 
supply, they should be undertaken as 
an urgent measure.

The third area of concern relates 
to the question of unemployment 
about which the hon. Members are 
very much agitated. Such statistics 
as there are of employment in the 
organized sector increased by 4.59 
lakhs or 2.3 per cent in 1975-76. 
Vacancies notified and placements 
effected during January-October 1976 
w ere higher by 26.4 per cent and
24.1 per cent respectively compared to 
the figures of the corresponding period 
of the previous yea1’. Adm ittedly these 
statistics do not give an adequate pic-
ture of employment in the organized 
sector, let alone the unorganized and 
agricultural sector. Here, I would 
like to place for the consideration cf 
the Government. How are w e going 
to tackle this problem of unemploy-
ment which leads to poverty? A fter 
all, eradication of poverty depends 
upon first of all providing employ-
ment to the people, so that they may 
have enough purchasing power and 
production of all commodities of mas9 
consumption. Therefore, how do we 
achieve it?

In all hum ility I want to submit 
having gone through the experience 
of various Ministries, particularly,
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when I was dealing w ith the Depart-
ment of Science and Technology, we 
have evolved a new pattern of inte-
grated development for the rural 
areas. It is nothing but the applica-
tion of science and technology for the 

purpose of uplifting the rural areas. 
I need not go into the details of it. As 
a matter of fact, I submitted a detail-
ed' document when I submitted the 
Budget last year and thi$ has beer* 
considered not only in various semi-
nars and forums inside India b u t . . . .  
it has been discussed in the inter-
national forums also and it is accepted 
that perhaps there is no other alter-
native except the integrated rural 
development for the purpose of solv-
ing the rural problem the rural un-
employment and eradication of 
poverty. I am glad to find that a 
mention has been made in the 
President's Address with regard to 
integrated development. But some 
of us are under the impression that 
when we have to deal with the rural 
problems, we do not require high 
science and high technology. I differ 
from it. As a matter of fact, it is for 
the purpose of solving the rural pro-
blems and for tackling poverty that 
we require the most sophisticated 
technology. Take for instance one 
basic thing which has got to be done 
for the purpose of introducing and 
implementing the integrated rural 
development. That is the need of an 
inventory of all the natural resources 
available in any particular area. If 
w e start surveying in the traditional 
way, it w ill take a generation perhaps 
to find out what we have by w ay of 
natural resources. To-day we have 
the advantage of the satellite, the 
earth satellite circling around the 
earth. Then we have the advantage 
of aerial surveys. And, based on 
that, it is possible to identify areas of 
natural wealth.

For the purpose of rural develop-
ment you have to use the latest tech- 
nology available so as to find out the 
natural resources available.

I can go on giving number of ins-
tances w here highest science and

technology would be necessary. But 
for the purpose of exploiting natural 
resources what is important is if you 
go in for sophisticated technology, it 
would be at the cost of the local man-
power. Therefore, that is where 
appropriate technology comes in for 
the purpose oi e'xploiting and giving 
employment to the large man-power 
available in the rural areas.

One area in which we can be proud 
of our achievement is with regard to 
our scientific competence and tech-
nological capability. I am sure the 
hon. members would be glad to hear 
that w e have the third largest scienti-
fic and technological manpower in the 
world. With regard to quality, they 
stand in comparison to quality of 
manpower in any part of the world 
and they are manning most sophisti-
cated areas in the various parts of the 
world.

To-day we are in a position to 
tackle poverty. We have the technical 
manpower. We have built up scientific 
competence and technological capa-
bility in the country and this science 
and technology w ill have to be made 
available not merely for the purpose 
of sophisticated technology for vari-
ous purposes for urban improvement, 
it has to be applied to the ruari areas 
also. This is the new turn which we 
have given and fortunately this rural 
integration has been blessed by 
Vinobhaji. He requested the Prime 
Minister that in addition to the 19 
districts taken up for the purpose of 
pilot project during the current year, 
Wardha District may also be included. 
We added Wardha District as the 20th 
district.

With all humility I want to submit 
this— if we want to eradicate poverty, 
dt is not by more and more industries. 
Those are necessary for backing up 
the rural efforts. But it is only by 
upgrading rural capability, by pro-
viding more employment opportunities 
for the exploitation of the local 
resources, natural resources. That is 
the only w ay to solve the problem 
of poverty and also giving a new life
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to the rural masses. As far as that is 
concerned. I would like to place 
before the Government that fortu-
nately w e have the technical man-
power w illing to go the villages for 
the purpose of providing new leader-
ship and appropriate technology to 
the trural masses. W e had planned 
on that basis. I hope there would 
not be any hesitation w ith regard to 
adoption of this integrated rural 
development.

I am not saying that the last word 
has been said on it. As a m atter of 
fact it is only the begining of the 
process. I am sure there could be 
further refinements, further modifi-
cations w ith regard to the approaches, 
with regard to the integrated rural 
(development. But the direction is 
quite clear. The philosophy is quite 
clear and as, particularly all of you 
are professing now, m any of them 
who had no faith in Gandhiji have 
become advocates of Gandhian philo-
sophy to-day, I would like to point 
put this programme is quite in 
l&ccbrdance w ith Gandhi ji’s thought. 
(He) w as .not;against science. B ut he 
was against science becoming a mas-
ter over men. He wanted science to 
b e our slave and servant. We should 
use science and technology for the 
•upliftment and for the promotion of 
the rural masses. Therefore, to-day 
w e are in that position. The solid 
gains registered by the economy in the 
last three years provide us a unique 
opportunity to launch a more effec-
tiv e  attack on poverty, unemployment, 
ignorance and disease in years to 
come. This is the unanimous view  
of a ll impartial observers of Indian 
economic science. What has been 
adhieved under most unfavourable 
national and international circums-
tances is a matter of pride for all 
patriotic Indians. Nothing is gained 
b y  partisan propaganda designed to 
weaken the nation’s self confidence. 
However, there is no cause for com-
placency. In essence, w hat has been 
achieved is just the begining of a

new forward w ave which could 
herald rapid strides being made in 
Indian agriculture and industry. We 
could be on the threshold of a new 
era of adventure and excitement in 
India’s quest for modernisation. This 
is a m ighty national endeavour in 
which all of us w ill have to partici-
pate. We on our part as a  party are 
prepared to give our wholehearted 
support to the Government in thefte 
efforts in building a great socialist 
society.

MR. SPEAKER: The following
are the cut motions which are treat-
ed as moved:

SHRI RAJAGOPAL NAIDU (Chit- 
toor): I beg to move:

“That the Demand for Grant on 
Account under the head ‘Animal 
Husbandry and Dairy Development’ 
be reduced by Rs. 100.”

[Need to give sufficient funds to 
Andhra Pradesh for Dairy Develop-

ment. (1)]

“That the Demand for Grant on 
Account under the head ‘Department 
of Irrigation* be reduced b y  Rs. 100.M

[Need to take Nagarjuna Sagar 
Project under Central Sector. (2)]

“That the Demand for Grant on 
Account under the head ‘Chemicals 
and Fertilizers Industries’ be reduced 
by Rs. 100.”

[Need for reducing the fertiliser 
prices so ag to be within the reach 
of the small farmers (3).

“That the Demand for Grant on 
Account under the head 'Department 
of Revenue and Banking’ be reduced

by Rs. 100.”

[Failure to give loans by the 
nationalised banks for those who 
are not having property.(4)]

“That the Demand for Grant on 
Account under the head ‘Ministry of
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Information and Broadcasting’ be re-
duced by Rs. 100.**

[Need for starting a T.V. Station 
at Tirupati.(5)]

“That the Demand for Grant on 
Account under the head ‘Atomic 
Energy Research, Development and 
Industrial Projects’ be reduced by 
Rs. 100.”

[Failure to instal an atomic 
energy plant in Andhra Pradesh. 

(6)].

SHiRI C. K. CHANDRAPPAN (Can- 
nonore): I beg to move:

‘‘That the Demand for Grant on 
Account under the head ‘Department 
of Agriculture' be reduced to Re. 1 .”

(Failure m taking steps to set 
up Coconut Board. (7)]

“That the Demand for Grant on 
Account under the head ‘Department 
of Agriculture’ be reduced to Re. 1."

| Failure in taking over the 
wholesale trade in foodgrains when 
there is adequate buffer stock.(8)]

PROF. SHIBBAN LAL SAKSENA
(Maharajganj): I beg to move:

“That, the Demand for Grant on 
Account under the head 'Department 
of Agriculture’ be reduced by Rs. 
1 0 0 . ”

[Failure to make the Dehradun 
Forest Research Institute fully 
autonomous. (0)]

“That the Demand for Grant on 
Account under the head ‘Department 
of Agriculture’ be reduced by Rs. 
1 0 0 .”

[Failure to stop the import of 
all foodgrains and other agricul-
tural products by making the 
country self-sufficient in them by 
raising agriculture prices to the 

extent of import prices. (10)]

“That the Demand for Grant on 
Account under the head ‘Department 
of Agriculture’ be reduced by Rs. 
1 0 0 . ”

[Failure? to take the Gandak 
Canal by Syphon under the Rohin 
river to Pharinda Tehsil aiid 
spread a network of irrigation 
canals all over Pharinda Tehsil as 
has been done in Maharajganj 
Tehsil of Gorakhpur Districts 11)]

SIIRIMATI PARVATHI KRISHNAN 
(Coimbatore): I beg to m ove:

“That the Demand for Grant on 
Account under the head ‘Agricul-
ture’ be reduced by Rs. 100.”

[Need to provide remunerative 
price to agriculturists for their 
products. ( 12)]

“ That the Demand for Grant on 
Account under the head ‘A gricul-
ture be reduced by Rs. 100.”

[Need to undertake drought 
relief measures in all drought 
striken areas in Tamil Nadu, 
Karnataka, Bihar, Orissa, Kerala, 
Maharashtra and other areas on a 
war footing basis with special at-
tention to drinking water facilities.
( 1 3 ) ] .

“That the Demand for Grant, on 
Account under the head ‘Fisheries’ 
be reduced to Re. 1.”

[Failure in stopping the entry of 
subsidiaries of multi-national cor-
porations and monopoly houses 
from entering the fishing industry.
(14)]

“That the Demand for Grant on 
Account under the head ‘Fisheries’ be 
reduced to Re. 1.’*

r Failure to reorganise the fish-
ing industry on cooperative basis, 
with a view to saving the poor 
fishermen from exploitation by 
middlemen. (15) ]
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“ That the Demand for Grant on 
Account under the head ‘Fisheries’ 
be reduced by Rs. 100.”

[Need for thorough reorganisa-
tion of fisheries with a view to 
finding more employment. (16) ]

“That the Demand for Grant on 
Account under the head ‘Animal 
Husbandry and Dairy Development’ 
be reduced by Rs. 100.”

[Need for setting up a cattle 
farm lor finding employment for 
the tribals who are being resettled 
in North Wynad in Kerala. (17)]

“ That the Demand for Grant on 
-Account under the head ‘Department 
-of Food* be reduced by Rs. 100.”

[Need for reducing the overhead 
charges for the grains handled by 
the Food Corporation of India. 
(18)]

“ That the Demand for Grant on 
Account under the head ‘Department 
of Irrigation’ be reduced by Rs. 100.”

[Need to step up the work on 
minor irrigation projects in 
drought prone areas.(19)]

“ That the Demand for Grant on 
Account under the head ‘Department 
of Irrigation’ be reduced to Re. 1 .”

[Delay in settling the Kaveri 
waters dispute. (20) ]

“That the Demand for Grant on 
Account under the head ‘Department 
of Irrigation’ be reduced to Rs. 100.”

I Need to undertake the Punnam- 
puzha-Pandyar Irrigation Scheme 
immediately thereby ensuring re-
lief to the perennial drought areas 
of Coimbatore and Avinashi taluks 
in Tamil Nadu.(21)]

“That the Demand for Grant on 
Account under the head ‘Department 
o f  Irriga tio n ’ b e  red u ced  to  Rs. 100.”

[Need to examine the feasibility 
of 1he Ganga-Cauvery Canal. (22)]

“ That the Demand for Grant on 
Account under the head ‘Ministry of 
Chemicals and Fertilizers’ be reduced 
to Re. 1.”

[Failure in implementing the re-
commendations of the Hathi Com-
mittee on drug industry. (23)]

“ That the Demand for Grant on 
Account under the head ‘Ministry of 
Civil Supplies and Cooperation’ be 
reduced to Re. 1 .”

[Need to set up a network of 
public distribution system through-
out the country. (24)]

“That the Demand for Grant on 
Account under the head ‘Ministry of 
Commerce’ be reduced to (Re. 1.”

[Failure to give assent to the 
proposed Ordinance of the Kerala 
Government for the nationalisa-
tion of foreign-owned tea planta-
tions. (25)]

SHRI BASHIR AHMAD (Fatehpur): 
I beg to m ove:

“That the Demand for Grant on 
Account under the head ‘Ministry of 
Home Affairs’ be reduced by Rs. 
10 0 .”

[Need to give rehabilitation 
grants to the MISA datenus and 
to the heirs of the deceased vic-
tims. (26)]

SHRIMATI PARVATH I KRISH -
NAN: I beg to move:

“That the Demand for Grant on 
Account under the head ‘Ministry of 
Labour’ be reduced to Re. 1.”

[Need to restore the right of 
bonus to all workers. (27) ]

“That the Demand for Grant on 
Account under the head ‘Ministry of 
Labour’ be reduced to Re. 1.”

[Failure to take action to check 
closures, lay-off, retrenchment and 
other attacks by employers such 
as increased workloads on the 
workers (28)]
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“That the Demand for Grant on 
Account under the head ‘Ministry of 
jWorks and Housing’ be reduced to 
He. 1."

[The demolition of dwelling 
places of the poor in the big cities 
in the names of beautification. 
(29)]

“That the Demand for Grant on 
Account under the head ‘Ministry of 
Works and Housing’ be reduced to 
He. 1.”

[Failure in instituting an enquiry 
into the Turkman Gate incidents 
and firing which resulted from 
indiscriminate demolition. (30)]

PROF. R. K. AM IN (Surendra- 
n agar): Sir, I would like to. congra-
tulate the Finance Minister for giving 
us a very short, brief and w ell- 
balanced speech but I don’t know what 
words I should use for the very long 
speech given by the shadow Finance 
Minister Mr. Subramaniam. I can 
only pardon him because, in the hope 
of becoming the Finance Minister, he 
must have prepared his speech and 
where can he utilise it except speak-
ing in this House? A n y w ay I would 
like to bring to your notice, Sir, the 
Subramaniam trap which has been 
presented by the shadow Finance 
Minister. What is it that he re-
ferred to by referring to national 
achievements in his speech? He want-
ed to .show that he rises above paro-
chial considerations. But here is a 
trap. B y saying “national achieve-
ments” he has pointed out to us to 
India’s achievements and therefrom 
that to India’s achievements. Especi-
ally he deferred to one of the achieve-
ments during the years 1975-76 as the 
increase of eight per cent in the na-
tional income. But, Sir, we should 
remember that that was because of a 
very prosperous agricultural year. It
was because of the grace of weather- 
gods, not because of any emergency 
or not because of any Indira’s efforts, 
but it was due to the efforts of the

rain-gods. Further he talks mbout 
prosperity of India. Let me ask one 
pertinent question to him. Our Fin-
ance Minister also can reply to this
matter. In a very prosperous year 
w hy had you to import 7.5 million 
tonnes of foodgrains from abroad and 
thereby wasting -our slender foreign 
exchange resources? Despite the fact 
that there was prosperity in the coun-
try and you were selling foodgrains 
at very cheap prices in the fair-price 
shops, w hy the issued quote by the 
Government, has not been taken by 
the fair price shops? Why in fair 
price shops, the stocks were getting 
accumulated and not sold out? That 
w as because real purchasing power 
was not there with the masses; there 
was severe unemployment. They 
were unable to buy them despite the 
fact that they were available in fair- 
price shops. This indicats very 
poor conditions in which th© masses 
were living. And yet Mr. Subra-
maniam talks about the achievements 
of the Indira Government.

There are two or three specific 
things which I would like to bring to 
the notice of thi© hon. Finance Minis-
ter. He is very much concerned 
about the price-rise. The price rise 
during the last year was of the order 
of 12.5 per cent in respect of the 
whole-sale price index. But the real 
issue is this. We are very much con-
cerned with the purchasing power of 
the common masses.

The wholesale price index does not 
reflect the purchasing power of the 
commonman. Therefore, what he 
should evolve is the new index num-
ber giving guidance to the common 
pfeople like us. That is, he should 
give the index number of the most 
essential commodities which the poor- 
man or commonman requires. What 
happens to the rise or fall in price of 
those commodities in terms of this 
index is most important. If that is 
given one can And out what has hap-
pened to the purchasing power of the 
commonman. I hope that when lie 
comes next time with his budget, he
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w ill come w ith that sort of the price
index in which the common man is 
interested.

The deficit financing estimated last 
year was of the order of Rs. 2328 
crores but actually it had come to be 
of Rs. 425 crores now. I hope he w ill 
throw some light on this. How is it 
that despite the fact that our revenue 
has increased, there is deficit financing 
to this extent? Time and again the 
Finance Minister on the floor of the 
House had assured the people that 
there would not be any increase in 
the deficit financing, and still, there is 
an increase in the deficit financing.

I would now refer to another thing. 
The hon. Finance Minister said that 
n te t year there might be a deficit 
financing to the extent of Rs. 1432 
crores, and when we draw upon from 
our foreign exchange reserves a sum 
of Rs. 800 crores, still there w ill re-
main a deficit upto the extent of 
Rs. 632 crores next year. I would 
now  request the Finance Minister to 
tell us one thing. Of course in these 
three days hfe might have been help-
less for making changes in the esti-
mates which the earlier Govt, has 
prepared but at least he could have 
changed the proposals of incurring 
expenditure and making an invest-
ment. next year, i.e., some of his 
proposals of expenditure could have 
been curtailed and by so curtailing, 
he could have reduced the d'eficit from 
Rs. 1,423 crores to a very very low 
figure. Having said this I would like 
to suggest to him it is wrong to think 
that Rs. 800 crores proposed to be 
drawn upon from the foreign ex-
change i1eserves w ill not lead to in-
flation. I would draw the attention 
of the House to the fact that the 
supply of money has already increas-
ed considerably in this country during 
the last tw o  year. Money is at pre-
sent fitting and not on wing. The 
velocity of circulation is low at pre-
sent. But this condition which is 
prevailing in the country shows that, 
probably, the velocity of circulation

w ill increase. So, the money w ill be 
on the wing instead of sitting. A l-
though you may draw upon from the: 
foreign exchange reserves, the in-
flationary pressure which is existing 
at present may affect the price rise. 
Therefore, he should find’, out w hat is 
the inflationary potential at present 
and then decide about the extent of 
deficit financing.

Some of the part of th e  last year’s 
expenditure was of a political nature. 
I want to know e sp e cia lly  after 18th  
of January when Parliam ent was dis-
solved, when there was a caretaker 
Government, how many promises 
have been made which had involved 
an additional expenditure for this  

Govt, because the previous Govt, 
wanted to satisfy the electorate. That 
must be clearly shown to us by our 
Finance Minister.

SHRI SOMNATH CHATTERJEE 
(Jadavpur): Mr, Speaker, Sir, Mr. 
Subramaniam spoke about the de-
mocratic spirit of the people which 
was expressed in the last election and 
he also congratulated the people of 
this country who, in no uncertain 
manner, have expressed their faith 
and belief in democracy. In spite of 
the repression that was let loose by 
the previous Government for the last 
nineteen or twenty months by deny-
ing the people their fundamental and 
human rights, they have b y means of 
a silent revolution, brought about 
these political changes in this country 
and have rejected this discredited 
party which has brought the country 
to this position.

Mr. Subramaniam was speaking 
about the genuine achievements. 
Having been rejected by the audience 
outside the House, we have been sub-
jected here to a catalogue of the so- 
called achievements prepared by the 
DAVP, it seems, a la V. C. Shukla’s 
style.

Sir, he was speaking of South 
India. Having been rejected b y  thie 
vast m ajority of the people in this
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country he is now trying to create 
division amongst the Indians by re-
ferring especially to South India as if 
peopl'd in North India do not repre-
sent a large segment of the Indian 
masses. I am sure our friends, bro-
thers and sisters in South India have 
realised the mistake they have com-
mitted and they w ill soon rectify it 
in the elections that are bound to 
come soon.

Sir, he was speaking of Mr. George 
Fernandes and Shri Madhu Limaye 
taking so-called shelter in Bihar. But 
it is better that leaders like them 
should adopted by any and every part 
of the country. But what about their 
own leader who has been rejected by 
her own people inspite of the loaded 
development projects which had been 
carried out in Rae Bareli as if Rae 
Bareli is whole of India. And what 
about their Yuvaraj and oUr hon. fri-
ends there paying obeisance with 
their conscience mortgaged. These 
so-called leaders of the people had 
surrendered their conscience even to 
that youngman who had no account-
ability to the people of this country 
and today they are shouting about 
democratic institutions! Their politi-
cal credibility depended on the bless-
ings of that youngster who had no 
credentials. Therefore, th« lesser thev 
talk about Hpmncracv th© hetfpr jt. 
w ill be.

Si- whatever progress this country 
has mide, has been made inspite of 
that r^>rty and insoite of these people. 
It is the achievement of the people 
and not of the Congress party. That 
is why we are supporting thi* govern, 
ntent because we are respecting the 
verdict of the people. Inspite of the 
reign of terror that has been carried 
°n in this country, people have ex -
press themselves in favour of demo- 
cracy and we are all for this.

So far as the budget speech of our 
“ resent Finance Minister n  concerned. 
1 do not envy him because he has to 
hold a de-formed baby of a diseased 
Progenitor. The new government has

taken charge with the unequivocal 
support of the people not only against 
autocratic rule but also against the 
economic policies which have been 
followed in this country for the last 
thirty years, which hav^ made the 
poor poorer and the rich richer and 
have also widened the disparities bet-
ween the people of this country and 
allowed stranglehold of monopolists 
and foreign capitalists over the vast 
masses. This is th s achievement c.f 
the last thirty years. During this 
emergency we were given the mantra 
of 20-point programme as if by chant-
ing this mantra we can get rid of 
poverty. The more they chanted this 
mantra the greater was the poverty 
in this country.

Sir, we witnessed an unusual spec-
tacle during the emergency. When 
the prices were actually rising, with 
a manipulation of some sort of agency 
in Simla, we saw the price level tjo- 
ing down statiscally, and taking ad-
vantage of that they reduced the 
amount of DA and brought compul-
sory deposit scheme. And so far as 
the big monopolists and capitalists are 
concerned they were allowed to re-
tain the money in their hands by way 
of reduced payment of DA and thtey 
were making more and more profit at 
the expense of the common people.

Sir, the people of this country are 
prepared -to give sufficient time to 
this Government because we have to 
undo the misdeeds of 30 years so that 
the Government can evolve proper 
policies which will eardicate poverty 
and achieve economic growth consis-
tent with our social objectives and 
which will generate employment op-
portunities and reduce disparities. 
And we are committed to support th’s 
Government so long a<; it keeps its 
pledges to the people of this country.

Sir, 30 years of Congress misrule 
has resulted m 70 per cent of the 
oeople of this countrv living below 
the poverty line. They don’t feel 
ashamed. They talk of potentials and
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export performances when the people 
who are living below the poverty line 
represent 701 per cent. Sir, more 
peopel are living on footpaths than 
ever before. Thanks to the 20-point 
programme, there are more and more 
unemployed, -the highest number of 
unemployed people now in the 
country, thanks to the ‘Garibi hatao’ 
programme, from 50 lakhs in 1971, the 
registered unemployed is only one 
crores and they do not feel ashamed 
about it.

Sir, we are facing acute financial 
distress. Now there is greater 
disparity. Monopoly houses are 
m aking more profits, their capital has 
trebled during the last three years 
and Sir, the country has been sold 
away to multinational corporations 
and we are now steeped in foreign 
debts and we are paying through our 
noses by taxing the common people 
in the country and 800 to 1000 crores 
of Rupees every year were given as 
interest by Mr. Subramaniam’s G ov-
ernment to foreign countries.

Sir, we are supposed to have been 
going forward. But as I have been 
saying, we don’t see any indication 
except by the writings on the buses 
that the nation is on the move, no-
where else. This country is supposed 
to be moving forward by writing 
slogans. Sir, an unreal situation* is 
created to hoodwink the people. Sir, 
as I said earlier in the previous House 
that it was a fake Emergency and a 
s d u H o u s  emergency and that was 
taken advantage of n°t only to con-
solidate the position of a single indi-
vidual in the country, but that was 
taken advantage of for the purpose 
of declaring a war on the people of 
this countrv and specially the work- 
ins class. They lost their bonus, they 
lost their DA. An infamous scheme 
was introduced like the CDS. When 
the Deople’s economic condition was 
getting worse, their money was kept

with the Government and the Govern-
ment was utilising that money and 
that big capitalists and company 
owners were utilising the money of 
the common people of this country. V

Sir, you know they deprived the 
LIC people. You w ill kindly recall 
and as some of the hon. Members and 
those who keep information are w ell 
aware, that regarding bonus, there 
was a specific agreement with the LIC 
people. One of the clauses was for 
the payment of annual cash bonus. 
Mr. Chavan, the then Finance Minister 
and Mr. Raghunatha Reddy had bles-
sed that agreement which was entered 
into in 1974 and when the time for 
payment of bonus to LIC people came 
they issued an illegal circular to stop 
payment of the bonus. I went to the 
Calcutta High Court on behalf of the 
employees. We won there. The High 
Court directed payment of bonus and 
how they showed respect to the High 
Court was by coming before this 
House with an Act and because of 
the arrogance of the then majority, 
and now they have been cut to their 
size, they passed the Bill by which 
one clause of that solemn agreement 
was deleted and bonus was refused. 
This is the w ay they treated the 
people of the country and treated the 
solemn agreement entered into with 
the active support of the Government 
and active participation of the 
Government. Bonus was taken aw ay 
by this means and the LIC people 
were treated in that manner. When 
we challanged it in the courts, in the 
Supreme Court, the law officers of the 
Government wanted time for a settle-
ment to be arrived at. A fter one 
month, they said ‘no settlement w ill 
be possible*.

The Government was so arrogant 
that it w as not prepared to listen to 

' the employees’ difficulties.

16.00 hrs.

Apart from this, frontal attacks 
were made on government employees.
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Leading office bearers of government 
service associations and unions were 
dismissed for no fault except that they 
were leading cadres of different 
service organisations. Large numbers 
of employees w ere dismissed under 
art. 311(2) (c) without inquiry. When 
this was challenged in the courts and 
the courts directed them to show the 
reasons why they had been dismissed, 
they did not wish to disclose the 
reasons; they claimed privilege. It 
was because they had no reasons to 
disclose. Only those people hide 
reasons who have no reasons to dis-
close. This is the position. 1 have 
already written to the Finance Minis-
ter in this connection. In the income- 
tax department, in the audit and 
accounts department and in the 
commercial intelligence department, 
people have been singled out for dis-
missal by taking recourse to draconian 
measuues like the extraordinary 
provision in art. 311 (2) (c) of the 
Constitution.

What has happened to the ordinary, 
normal functioning of all trade unions 
and service associations? Tak? the  ̂
Reserve Bank of India. Taking;' 
advantage of the emergency, all their 
activities have been stopped. Even 
d-'nutations to the Manager are not 
aPowed. There was a circular issued 
which says:

“No employee of the bank shall 
participate in or lead any mass 
deputation including mass deputa-
tion to the Manager or the head of 
th« department or anv other officer 
of thf Bank whether during or out-
side office hours within anv nre- 
mis°s for the time being occupied 
by the Bank.”

I cannot ventilate my grievances 
even to the head of my department. 
This is the sort of difficulties created 
for the employees taking advantage 
of the so-called emergency, for the 
control of an internal situation, all 
bogus; it was all utilised for the pur-
pose of taking away the minimum

rights of the citizens of 4he country 
and of the government employees.

The circular I referred to is dated 
23 March 1976. This concerns the 
Reserve Bank. There are similar 
circulars concerning other depart-
ments. I am sure the hon. Finance
Minister will follow the same i^rinci- 
ple as enunciated by the hon. Railway 
Minister with regard to the dismissed 
and suspended employees. I am sure 
he will do justice to these employees 
very soon

16.03 hrs.

[S iiri Tiudib Chaudhuki in the Chair]

A s for the other aspects of bull-
< , dozing measures adopter by taking 

advantage of the emergency, getting 
only 47 per cent of the vote for parlia-
ment but having 75 per cent of the 
seats, they misused their majority to 
pass certain laws. You will recall the 
measure concerning separation of 
audit from accounts. The real object 
of -the measure was to prevent proper 
scrutiny of wasteful expenditure, pre-
vent discovery of the same. That was 
why audit was separated from 
accounts.

I am sure during the next session 
the Finance Minister will com? up 
with the main budget proposals. I 
am sure at that time he will bring 
forward proposals for doing good to 

 ̂» the people, for reducing the rigours
* - of unemployment, and the disparity 

between rich and poor. These are 
proposals to which the p?op^ of the 
country are certainly 'ooking forward. 
Meanwhile there are certain things 
which require immediate attention, 
like the restoration of bonus. DA and 
scrapping of CDS as also the with-
drawal of dismissal and suspension 
orders on Central Government em-
ployees. There has been large-scale 
victimisation of State Government 
employees also but we are not con-
cerned with this at the moment. But 
so far as the Central Government
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employees are concerned, I have a l-
ready written to him. I am sure lie 
w ill look into the matter and take 
necessary steps to withdraw the 
circulars which are inhibitive of the 
normal, lawful, constitutional func-
tioning of the employees’ organisations 
and associations. If this is done, a 
healthy atmosphere w ill be created 
and there w ill develop a spirit of co-
operation between the departments 
concerned and the employees. I am 
sure nobody can blame the workers 
and employees organisations for 
having stood in the w ay of progress. 
Those were the ideas of a discredited, 
discarded party. I am sure we shall 
not be following that.

I do not wish -to take more time. I 
w ill mention only about one thing.
Shri C. Subramaniam referred to 
smuggling. Certainly, we are totally 
against smuggling. But now that the 
requirement for contribution to the 
Congress fund is not there, now that 
that source has dried up, the incidence 
of smuggling w ill be reduced. They 
were the beneficiaries of this, natural-
ly they had to pay black money to 
finance them. The ordinary laws of 
the country, I am sure, would be able 
to help you stop smuggling; but if 
they are used in a lackadaisical 
manner they would help the smug-
glers. If they are implemented pro-
perly, you can stop smuggling. You 
have to associate people in this matter; 
you have to have faith in the depart-
ment and activise the department in 
a manner that they arc also inculcat-
ed with the spirit of patriotism and 
love of the country. That will be the 
best thing for -the purpose of stopping 
smuggling and also stopping the drain 
of foreign exchange in an illegal 
manner. Given the will of th? people 
of the country, it can b ; done. With 
all his experience, Mr. Pntel, with the 
support of competent colleagues would 
be able to achive this by formulating 
proper policies and imolementing 
them. They should remove the long
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standing grievances of the people and 
raise the standard of living of the 
people at least to the minimum 
necessary. With these words, I sup-
port the budget proposals of Mr. Patel 
and I am sure that the main budget 
when it comes w ill help the people.

SHRI A. C. GEORGE (Mukanda- 
puram): Mr. Chairman, at the outset 
may I congratulate the new govern-
ment, the new Prime Minister and 
the new Finance Minister Mr. Patel. 1 
have the unique privilege of convey-
ing the greetings to this new govern-
ment the Prime Minister and the 
Finance Minister from Kerala, a small 
state in the extreme south of India 
It so happens that they did not 
send anybody to Parliament who 
would support the present govern-
ment or its allies. Out of 20 Lok 
Sabha seats, the enlightened and 
highly literate people of Kerala just 
refused to send one member of the 
Janta Party or its close cousins and 
relatives from the CPM. It was 
interesting t0 hear from Shri Som-
nath Chatterjee what he says; he was 
congratulating and aligning himself 
with the new government.

SHRI SOMNATH CHATTERJEE: 
You are making a mistake if you 
think that you can make us deviate 
as from our path; we know what we 
stand for.

SHRI A. C. GEORGE: If you kindly 
wait half a minute, I shall explain to 
you what the mistake is. Even 
Pal^hat which used to be represented 
by that revered leader A. K. Gopalan 
was lost to the CPM because of their 
new relative, the Janata Party. Then 
there is the most progressive state of 
Andhra Pradesh. I am sorry that the 
hon. Speaker is not here. That state 
sent only on<* person Mr. N. Sanjiva 
Reddv simnlv because they were 
assured that h  ̂ would be elected as 
Sneaker and he would immediately 
resign from that Party and so they 
hapoened to elect him.

Th* enlightened neoole of Andhra 
Pradesh thought of sparing only one

29, 1977 and D.G. on Acctt., 1^5
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persons, the highly respected elder 
statesman, because they had the assu. 
ranee that as soon as the Parliament 
wks convened, he would honour them 
by resigning from that party. And 
that he has done. I am sure he must 
have done that.

(Interruptions)

Sir, many of the hon. Members on 
the other side think that I am still a 
Minister and it is their duty to inter-
rupt me. I am not a Minister and I 
am a Member on the Opposition side. 
Sir, I cannot think of any other Gov-
ernment in free India and any new  
Finance Minister who is luckier than 
Mr. H. M. Patel. He has been handed 
down the Treasury and a state of 
economy which is anybody’s envy. The 
economy is stable, the foreign exchange 
position is stable, the balance of pay-
ment is stable and the price stability 
can be compared with any other de-
veloping country.

SHRI K. S. CHAVDA (Patan): 
What ;iv'Out the unemployment posi-
tion?

SHRI A. C. GEORGE: Y oil solve it. 
I think Mr. Chavda still thinks that 
I am a Minister.

SHiR-I K. S. CHAVDA; I will not 
commit that mistake.

SHRI A. C. GEORGE: Sir, I am 
only trying to offer my helping hand 
for whatever it is worth to the new 
Finance Minister whose job is to see 
that what has been achieved during 
the iast few years especially in the 
economic sector it is consolidated and 
do not allow your friends to spoil it. 
It would be rather difficult to spoil the 
economy that is at present existing in 
the country. Sir, you have a unique 
arlvantage now of playing' with the 
foreign exchange reserves that have 
accumulated during the last few years 
and to feed the people and not to 
operate in a restrained and constricted 
economy that was forced upon us a 
few years back.

Sir, the wholesale price index nunv  
ber stood at 331 in September 1974 and 
it was going up. They were agreeing 
to that. But it is very interesting to 
note when the figures were mounting 
and at the end the inflation figure was 
as high as 30 per cent and the whole-
sale price index was steadily going up, 
shooting up alike a star, all these 
friends said that the figures were 
correct. When .the wholesale price 
index number was coming down, they 
said that the figures were cooked up. 
This is a paradox. We were able to 
bring it down to 312 in June 1975 and 
282 in April 1976. I do concede that 
in a few items the prices went up but 
still let us realise that the price of the 
essential commodities is at the level of 
September 1974 when it was tabulated 
last month . This is the advantage 
where the Finance Minister should 
consider himself lucky. The crop esti-
mate is good. The edible oil prices 
were used to be going up. Now, in 
the case of rabi crop especially the 
mustard seeds and the new rabi crop, 
in most of the important areas which 
grow groundnut, the estimates are 
good and I am sure the Finance Min-
ister can consider himself to be lucky 
that the prices can be managed if there 
>s a will. Sir, I do consider that the 
people of India must have a change of 
Government and they gave a massive 
majority to the new Government. But 
I have a feeling that this new Gov-
ernment ‘is elected on emotions.

Let me make a subtle distinction. 
This government does rcfiect the feel-
ings of the people as at present but it 
will take some time for us to see whe-
ther it reflects the thinking of the 
people. That is why I said this gov-
ernment has been elected on emotions.

In 11)75-76 the export performance 
of this country was extremely good. 
It went up by 18 per cent over what 
was achieved in 1974-75 and we reached 
the figure of Rs. 3961 crores. In spite 
of that, because of the record import 
bill of Rs. 5158 crores, we had the 
biggest adverse balance of payment in
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1975-76 to the tune of Rs- 1200 crores. 
But in spite of this, we had a favour-
able foreign exchange situation. Why? 
In 1974 the remittances frcm our pat-
riotic Indians abroad was Rs. 46 crores 
on an average. In 1975 because of the 
rigorous enforcement measures and 
alert administrative measures, because 
of the various other attractive mea-
sures taken by the Finance end Com-
merce Ministries in 1975, ths average 
went up to Rs. 86 crores. In 1976 it 
stood at Rs. 126 crores per month, i.e. 
about Rs. 1500 crores per year. It is 
this phenomenon which, in spite . of 
the biggest adverse balance of pay-
ment gave us a favourable foreign ex-
change situation. The Finance Minis-
ter must remember that this was be-
cause of the rigorous enforcement 
measures taken. Mr. Somnath 
Chatterjee is not here at the moment. 
He was giving a very constructive 
advice to the Finance Minister to stop 
smucr?ling, saying ‘‘You must appeal 
to fh? patriotic sense of th  ̂ smugglers". 
It is on record. The great revolu-
tionary, Mr. Somnath Chatterjee. who 
was advocating that smugglers must 
be hanged, hand-cuffed abandoned and 
sent out of the country now asks the 
Finance Minister to appeal the 
patriotic sense of the smugglers! This 
new advice is really interesting. I do 
not know whether this is due to the 
new relations with Janata Party! The 
advice is that the Finance Minister 
must snare some time, go to the 
smugglers of Bombay and on the 
western const and the eastern coast, 
sit with them and say, “ Friends. I 
appeal to your patriotic sense!”

This is an important point. This 
country has a strong currency now. It 
is w'dcly known that the now 'r and 
influence of any country is directly 
proportional to the strength of its 
currency. There is no question of 
mincing words about that. In inter-
national relations, there is nothing like 
absolute friendship. If a country is 
strong and powerful, it means its 
currency is strong and powerful.

Please do not think that just by ap-
pointing Shri A tal Behari Vajpayee 
a j External Affairs Minister, we are 
going to get new friends, in the intei - 
national sphere.

Do not think that by just appealing 
to the patriotic sense of the smugglers 
you will be in a position to achieve 
anything. We wiil have to adopt very 
rigorous measures. Of late— I never 
question the bonafide of Mr. H. M. 
Paiel— for the past ten days, there is 
an atmosphere in ths country that you 
can get away with anything. The 
industrialists, the traders, the whole- 
sellers somehow , feel that here is a 
Government where we may be com-
paratively safe. I am happy Mr. Som-
nath Chatterjee has come. I was cor-
rectly advising them what you have 
said.

SHRI SOMNATH CHATTERJEE: I 
said that if there is a proper imple-
mentation, the normal course of law 
is enough. You terrorised them and 
you took money for election purposes.
(Interruptions).

SHRI A. C. GEORGE: In the new 
circumstances, I am sure Mr. Somnath 
Chatterjee will be more interested in 
the norma] course of the l aw  especially 
in the matter of smugglers.

As I said, I will never attribute 
motives or mala fides to them but 
simply because of your party and some 
allies, somehow a feeling is going on 
that any economic criminal can escape. 
This is a dangerous trend. With all 
humility, with all the best intentions 
I am giving this suggestion to the 
Finance Minister that if you will allow 
this feeling to strengthen you will 
never be able to check and control 
economic oTenders. Aleady they have 

a fueling in Bombay, in the coast 
of Gujarat and other places that here 
is a Government which is at least 
a different one than the earlier one. 
(Interruptions). I am telling a few 

things in their own interest. Here is 
a Finance Minister who has been 
given a state of economy which is 
very healthy compared to any other
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developing country. The inflation has 
been controlled to a great extent. The 
wholesale and consumer price index 
has been brought down. It is their 
duty to see that this tempo is not 
slowed down. It is their duty to see 
that it is preserved and at least the 
part of progress is not retarded.

DR. SUBRAM ANIAM  SW AM Y 
(Bombay North East): Mr. Chairman, 
it is very interesting to hear Congress-
men speaking from the Opposition 
benches and trying to hide the fact as 
to why they were not voted back to 
power. I am even more surprised 
that a distinguished former Minister 
like Mr. Subramaniam should under-
t a k e  a digression into an area about 
which he hardly knows anything.

Mr. Subramaniam proposed a new 
doctrine, that those who are from a 
particular region must fight from that 
region. He quoted the example of 
Cfeorge Fernandes. He quoted the 
example of people like Madhu Limaye; 
but he forgot to mention me.

SHRI C. SUBRAMANIAM: I am
sorry I did not mention the modern 
Netaji. I

DR. SUBRAMANIAM SWAMY: I
would like to take this opportunity to 
say that all of us in this country re-
gard every other part as much rr as 
equally as any other part. I am sur-
prised that Mr. Subramaniam would 
go to the extent of saying, 'their own 
people’. What does that mean? How 
far should we push or apply this doc-
trine? May I ask Mr. Subramaniam, 
what about your former distinguished 
colleagule Mr. Krishna Menon or Mr. 
A jit Prasad Jain? What about Mrs. 
Incira Gandhi herself? She is from 
Kashmir. By his doctrine, she should 
fight from Kashmir. B y her own ad-
mission, she should fight from Gujnrst. 
because she said that she was the 
daughter-in-law of Gujarat. Or, be-
cause Wer husband was a Parsi, maybe 
Mr. Subramaniam’s suggestion would 
be that she should fight from Iran, and 
not from India. And considering the

form of government being practised 
there, I am sure she would feel very 
comfortable there. I think th’ i Kind 
of logic cannot ibe utilized. He must 
have spoken this wlhen he was in a 
hot moment. He is known to speak a 
lot of illogical things when he is 
angry. He easily gets angry. The 
Constitution says that a man m jv be 
registered as a voter anywhere, but he 
can fight from anywhere else. This 
constitutional principle he abides by 
and respects.

THF MINISTER OF FINANCE AND 
REVENUE AND BANKINK (SHRI H. 
M. PATE): When did he respect the 
Constitution?

DR. SUBRAMANIAM SW AM Y: 
Yes; maybe he has not read the 
amended Constitution. That part is 
still there. I would urge Mr. Subra-
maniam that in order to get rid of the 
petty mind and narrow vision, he 
should fight from somewhere 'else 
during the next election, which would 
teach him that actually India is one 
and that all of Us can go outside our 
own villages and get some affection. 
Maybe he can come to Bombay in th£ 
next election, and fight against me. 
And maybe, because of the name-con- 
fusion, he may get my votes also. I 
am w iring to come just now.

Now, I would like also to take very 
strong exception to Mr. Subramaniam’s 
statement that government very grace-
fully handed over power. What does 
that mean? Government is expected 
to hand over power. Gracefully, of 
course We did not expect anything 
•else. This is a surprising statement to 
make, as if the ‘oarlier government had 
any option. I would have dared them 
to do anything else. Let them try 
and not hand over power and see 
what would have happened. They 
would have tried, because even when 
the election-results were coming out, 
people who were in high offices, ins-
tead of immediately resigning— being 
in government— asked for re-count and 
for repoll; and perhaps some of them 
sought police inspectors; and some of 
them acted in a disgraceful way; and
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some of them even had bullet shots 
at them. This is thla kind of drama 
that they enacted. (Interruptions) 1 
would say that if this is the kind of 
logic that would be applied, we can 
say that we were equally graceful in 
that we have not arrested Mr. Subra-
maniam and put him under MISA. 
He is a free man; and he can say what 
he likes. As long as the Janata Party 
government is there, I am sure he can 
spteak with full freedom; he need not 
worry.

We shall certainly prosecute people 
under the normal laws. One of his 
colleagues talked about smugglers. W e 
are a little apprehensive that if we 
caught all the smugglers, the Congress 
party would get decimated, because 
most of their workers would be in 
jail, having the profession that th'ey 
do.

The other thing that I must take 
exception to is the talk of economic 
achievement. I can understand that, 
under the Emergency, all of them 
wero afraid that if they did not come 
out with the sings-song about econo-
mic progress, they would lose there 
ministerships.

But after the whole thin is over, 
when the facts have all come out, they 
should at least have the honesty to 
come out and put the whole matter 
in perspective. The Economic Survey, 
which should have been published by 
now, has not been still published. 
Perhaps, the election would have been 
an 'embarrassment; perhaps, they were 
occupied doing other things in the 
election, when they should be doing 
official work, and that is w hy perhaps 
it has got delayed.

I m yself prepared a booklet in 1975 
where I pointed out the economic 
progress since emergency. A ll the 
facts in this booklet were taken from 
newspapers, censored Indian news-
papers, and put them together. What 
happened? I sent it openly for print-

ing. It was during the emergency 
and before the elections were an-
nounced. What happertad? The Gov-
ernment impounded all the 5,000 
copies of the booklet and still I am 
yet to get possession of it. Of course* 
Government was in a very difficult 
position. They could not catch me. 
So, they caught my book instead.

Kindly take facts, step by step, I 
ask Shri Subramaniam: which of
these can be questioned? He says the 
prices have been brought down. Since 
when were they brought down? The 
prices were brought down from Sep-
tember 1974 to March 1976, which 
really consisted of nine months be-
fore the emergency and nine months 
after the emergency, and they were 
brought down for a variety of other 
factors. Which of the prices were 
brought down? If you consider the 
retail level, it is the price of food and 
the price of edible oil. The price of 
food came down because there was a 
very good harvest. Considering that 
75 per cent of our crop is rain-fed 
crop, the production is based °n the 
fact that rains come on time. The 
price of crop came down because of 
the rams. It is said that -the trains 
run on time because of the declaration 
of emergency. I hope it would not be 
said the Gods were terrorised and so 
the rains came on time; I hope they 
would not claim that.

Even at that time if the prices of 
edible oil came down, to whom the 
credit should go? Much of the edible 
oil is coming from groundnut and a 
large portion of it is produced in 
Gujarat, which at that time was under 
the Janata Morcha Government. So, 
the credit should go to the Janata 
Morcha Government. But wte do not 
cloim credit for it. We know the 
rains came on time and that is the 
reason w hy the commodity prices 
have come down, why th-e prices of 
other commodities havte come down.

The Government did reduce the 
prices for air-conditioners and tele-
vision sets. But these, of course, do
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not concern really the poor man at all. 
You cannot consider 'them as poor 
man’s requirements. Therefore, if 
you really study the position, since 
March 1976 the prices have been 
continuously going up and today, 
&ven by these spurious, fake whole-
sale price index, which is drawn up 
by God knows whom, under what 
circumstances and under whose direc-
tions, the wholesale price index show's 
within one year an increase of 12 per 
cent. And if we consider the retail 
price, as published by the Economic 
Times which is one of the lew agencies 
which does publish the retail prices for 
Bombay city, the retail prices are 
35 per cent higher than they were 
a year ago.

These are facts which Shri Subra-
maniam cannot contest, When did 
the prices come down during the 
emergency? The prices came down 
and rose during the emergency. When 
during the period of 19 months of the 
emergency the prices carrfe, down for 
9 months and rose for 10 months, how 
can he say that the prices were con-
trolled during the emergency? Ob-
viously, h-e cannot say that at all.

Similarly, in all the speeches while 
they bring out everything, the word 
“unemployment’’ does not appear at 
all. For example, take the 20-Point 
Programme. Even a learned man like 
Shri Subramaniam gotes on talking 
about the 20-Point Programme. I 
acked several Congressmen what is 
this 20-Point Programme. They all 
said it is a revolutionary programme. 
When 1 asked them what is the re-
volutionary part in the ^0-Poini-Pro- 
gramme, they said “we have not studied 
it. but the programme is revolutionary'’ 
But this 20-Point Programme says 
nothing about unemployment; there 
is not a word about unemployment 
in it. The 20-Point Programme 
talks about text-books, all kinds 
of irrelevant non-sense, but it 
does not say a word about unem-
ployment. Why are you worried 
about the 20-Point Programme? The

Government had decided that they 
shall never, as long as they were put 
there, publish the estimates of un* 
employment. They never d d it. The 
Planning Commission also refused to 
do it. Now we shall certainly attempt 
to publish the estimates of unemploy-
ment. But the fact of the matter is, 
even according to the statistics of the 
employment exchange registers, in the
19 months during the emergency un-
employment has gone up by 35 per 
cent. These are all figures put out 
by the Labour Ministry, and this is 
something which can be tested. In 
this 35 per cent increase there are 12 
lakh industrial workers who have 
been retrenched.

SHRI JYOTIRM OY BOSU (Dia-
mond Harbour): 1.5 million.

DR. SUBRAMANIAM SWAMY: 
And if you include all the Ministers 
who have been unseated, you will 
have an even higher figure.

Then they talk of industrial growth, 
but they do not mention anything 
about the small industries. It is a 
significant thing that more small in- . 
dustries have closed down in the Inst !
20 months than in the last 20 years. 
According to their own figures, 16,000 
small industrial units had closed down, 
largely because they were not getting 
any raw materials. They did not 
have any lobby. Previously they 
could lobby with the whole Cabinet 
or with some Ministers or MPs, but 
now they had to lobby with only one 
person or half a person, whichever 
you like, and it is always very diffi-
cult to lobby with one person.

Even Mr. Subramaniam said that 
the growth rate was 8 per cent for 
1975-76 but that the figure was not 
available for 1976-77. They are avail-
able. The growth rate- for 1976-77 is 
going to be only 2 per cent compared 
to 8 per cent for the earlier year. In 
the earlier year rains came on time 
and everything was all right. Your
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growth rate went up because agricul-
tural production w’ant up, but in 1976- 
77 rains were not on time, there were 
cyclones and floods. This Congress 
Government had never done anything 
to meet them. Therefore, the growth 
rate has dropped to 2 per cent. They 
talk of their stewardship of the eco-
nomy and its strong position, but I am 
sure the Finance Ministry w ill soon be 
releasing these figures for the berefit 
of all.

Similarly, they talk of industrial 
output and say that this year’s indus-
trial output is going to bo 10 per cent, 
but you increase industrial output lor 
whai t in which sector? It hns been in-
creased in the public sector. What is 
the use of increasing coal production 
when the rest of the country is no1 in 
a position to buy that coal? There is a 
huge stockpile of coal at the pitheads, 
also of steel, fertilisers and every 
other commodity. Mr. Subramaniam 
w ill remember that in July, 1974, this 
Congress Government totally bank-
rupt of ideas, did not have any clue 
how to control inflation. At that tim j 
some independent economists got to-
gether and came up with ths idea of 
credit squeeze as a short-term stra-
tegy. That is what he adopted, but he 
continued it for a long period. Prices 
are like temperature and credit 
squeeze is like aspirin. Mr. Subra-
maniam being a poor doctor kept on 
gi vi ng the aspirin. Tr-o patient w:*s 
about to die, but luckily we have been 
brought in and we shall bring some 
life back into the economy. If he had 
been there, the patient would have 
been deiad.

Then they talk of the foreign ex-
change that they have accumulated, 
but they do not mention what the 
trends are. Certainly in the first few 
north s foreign exchange reserves 
went up, but that was largely due to 
larger remittances by Indians abroad, 
those in England and Canada, due to 
the fact that in those countries there

was racial violence and tension. In 
the begining they were giving monthly 
figures, but what about the period 
after September, 1976? Is it not a fact,
I would ask the Finance Minister also, 
that remittances from abroad, espe-
cially since August, 1976, have been 
steadily coming down because the 
panic of Indians abroad is £Oii.*g 
down?

SHRI A. C. GEORGE: The remit-
tance in February was Rs. 124 crores 
and on 18th March, 1977 the foreign 
exchange figure was Rs. 1419 crores.

DR. SUBRAM ANIAM  SW AM Y: 
But are you going to keep it in a 
museum or transfer it to a Swiss 
bank? What are you going to do with 
it? Why have you accumulated all 
this foreign exchange? In fact, it is a 
criminal act that this foreign exchange 
was not utilised for proper imports. 
Instead of that they just kept it in the 
Reserve Bank and issued rupet-s to the 
Indian Public.

SHRI JYOTIRM OY BOSU: A re
you losing sight of the fact th;U Mr. 
Subramaniam was the author of 
“Devaluation of 1966” ?

(Interruptions)

DR. SUBRAM ANIAM  SW AMY: You 
will come to know very soon what 
we are going to import. They talked 
about that the value of the rupee had 
gone up*. I want to know against 
which currency it has gone up? I 
know what they have done about it. 
This is all tall talk; this is all 
publicity and total falsehood; this 
is total falsehood to say that the value 
of the Indian rupee has gone up. It 
went up some time back against the 
pound because India had the 
mysterious concept of linking its value 
to a basket of currency in which the 
dollar happened to play the biggest 
role. It went up automatically like 
gadha and its poonch (donkey and 
its tail), that is, wherever the gadha
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Eoes its poonch also goes. The same 
ray, the value of the rupee went up 

b^iinst the pound. If you consider 
[he lvalue of the rupee vis-a-vis dol-
lar, you w ill find that it has gone 
[own. This is the present position of 
;he rupee vis-a-vis dollar. Therefore, 
ih’*s has no merit at rll. That is what 
Itie Congress Party had been doing, 
[n the first place, none of them had 
;he courage to stand up. Secondly, 
;heir leader came up with a pro- 
(gr.^mme which had 110 basis. They 
tame out with the 20-point programme 
for getting some people released from 
the jails. That is what all about it. 
What is the 20-point programme? 
^Interruptions)

[I am one of the few persons who have 
I actually read the 20-point program-
m e. Mr. Vasant Sathe went to Paunar 
and came back with lovely messages 
and all that. What is the 20-point 
programme. It says that we must in- 
crease production. Some people came 
and told me, “Are you against in-
creasing production?” Even my grand 
fmpther told me that production 
[shpuld be increased, but she never 
became the Prime Minister. The duty 
of the Prime Minister is to specify 
where we have to increase our pro-
duction because this country has got 
certain priorities. There are limita-
tions on our resources. Every body 
can ray that production should he 
increased. It is the duty of the Prime 
Minister to specify exactly what are 
the priorities and which are the areas 
where production has bo increased.

(Interruptions)

Let us look at the intellectuals of 
the 20-point programme.

SHRI VASANT SATUE (Akola): You 
tel! uf  what is important according to 
yen.

He himself does not know what he 
is talking about.

(Interruptions)

i

DR. SUBRAM ANIAM SWAMY: 
This House must know what a fraud 
of 20-point pragramme is. The ques-
tion is that there are certain statistics 
in the 20-point programme. I want 
Mr. Subramaniam to answer my ques-
tion. He says, '‘In one year, in the 20- 
point programme, we shall increase 
irrigation potential by 50 lakh hecta-
res.”

But the Five Year Plan says that 
in one year we can increase only by 
9 lakh hectares. And the achievement 
is only 8 lakh hectares. The Prime 
M lhister’s 20-point programme says, 
50 lakh hectares whereas the Plann-
ing Commission says, 9 lakh hectares. 
The achievement is only 8 lakh hec-
tares. What was going on in the
Government? Did you have guts to
tell Mrs. Indira Gandhi that the 20- 
point programme figures were diffe-
rent from those of 4he Pl^nniag Com- 
miss;on? No. Because Mrs. Indira 
Gandhi happened to be the Minister
of Planning, the Chairman of the
Planning Commission and the author 
of the 20-point programme. How can 
you sav, in one breath, 50 lakh hecta-
res and. in another breath. 9 lakh 
hectares? And the achievement is only 
8 lakh hectares.

Regarding the power deve^pment, 
it w ^  said that the pAv^r ucneralicn 
will increase by 2,600 MW, that is, 
that would be the capacity created or 
the potential created. But the Energy 
Minis'rv says, it is only 1700 MW and 
the achievement is only 1440 MW. 
That is what was going on. Did you 
expect that anybody .will ever con-
front you with actual figures and find 
out what fraud you were perpetrat-
ing on the people of India? A l1 this 
niake^-believe economic progress in 

the last 20-months must be fully ex-
posed. I would urge upon the Finance 
Minister to come out with actual facts 
and figures and let the people of India 
know what actually happened in the 
lest 20 months, how much the poor 
people suffered in the last 20 months
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and how the Emergency benefited 
only a handful of people. They did 
not have guts to speak out and allow 
anybody to have his say. They did 
not allow even the speeches made by 
the Members of Parliament to be re-
ported in the newspapers. With all 
this purdah, the 20-point programme 
might look very big. But it is not so. 
This is what a poor man told me in 
my constituency where 45 per cent of 
the people live in slums. He said, 
“Mrs. Indira Gandhi promised to re-
move the poverty jn 1971. We are 
going to Delhi to tell her to return 
the poverty of 1971 to us because the 
poverty of 1971 is mur/n better than 
the riches of 1977/’

SHRI ARAVINDA BALA PA.TA- 
NOR (Pondicherry): Mr. Chairman,
Sir, I rise to participate on the Gene-
ral Budget discussion. I w ill be fail-
ing in mv duty if I do not congratu-
late the Ministry headed by Shri 
Morarji Desai and also the Finance 
Miivster, Shri II. M. Patrl, who has 
to his credit varied experience of 
civil service and also as a Member of 
Parliament. But as a Member of the 
All-India Anna D.M.K., I have to say 
certain things to both the sides.

I am really proud to see many of 
the o!d M inisters +ho Foreign Minis-
ter, the Finance Minister, the Com-
merce Minister and other Ministers 
sitting as a shadow Cabinet on this 
side. A t the same time, I welcome 
the new Ministers on the other side, 
the persons like Shri Mohan Dharia, 
Shri Madhu Dandavate and others. 
This is the first time that the country 
Vr s  got such an opportunity to streng-
then parliamentary democracy ynd 
let us not waste it.

As I said last time, the peoplo can-
not be fooled for long by showing 
progress mainly on paper. They should 
feel that there is real progress in the 
daily life. I gave that warning last 
time and the verdict has now come.

I am not sorry for it. We have to res-
pect the verdict of the people. We
have been supporting the Govern-
ment whenever progressive measures 
were undertaken and, at the same 
time, criticising the Government 
whenever the mistakes were commit-
ted by them. Now, the verdict has 
come and it has to be respected by 
both the sides. I mean the people on 
the opposition side also have the ver-
dict of the people to sit and oppose 
the government as and when required 
for dissent is the essence of the de-
mocracy.

This is the first time that we are 
having a large number of Opposition 
Members on this side to balance the 
parliamentary system of Government. 
There is another group like us to tilt 
the balance whenever required in the 
interest of the people of this country. 
If the ruling party goes on the wrong 
track, we will not be cowards and w e 
will point it out with all the might at 
our command and, at the same time, 
we will not be failing in compliment-
ing them whenever good things are 
done f° r the people.

When I came for the first time to 
this House, I could riot even utter a 
word because several Members used 
to get up at the same time and none 
could be heard and the poor Speaker 
had the hectic time. I hope, that is 
over now. And I humbly request the 
members On both the sides to adhere 
to a peaceful and dignified parlia-
mentary system in our country.

This is the best Parliament that we 
have this time, in all these 30 years. 
Dr. Subramaniam Swam;/ was very 
eloquent in pointing out the 20 
months’ so-called achievements, im-
balance, etc. But this is not the time 
for us to criticise the past Govern-
ment. It is alright; we had all gone 
before the people, and the people 
have given their verdict. This is the 
time for us to act, and if we do not 
act, people w ill punish us in the same
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'way as they had punished the previ-
ous Government. It is constructive 
opposition and work that is expected 
of us at this time. I was expecting 
Dr. Subramaniam Swamy, a great ris- 

 ̂ ing economist^ with whom I used to 
discuss matters in the Central Hall, 
to give us a positive and clear pro-
gramme. I was pleased to see Mr.
H. M. Patel sitting there as the Fin-
ance Minister. But I have not seen 
any positive programme in his speech. 
I know that the time at their disposal 
was very short, but considering his 
eminence, his vast experience and his 
capability, I was expecting him to 
spell out the main lines of the posi-
tive programme. Every one of us 
ta^ s of unemployment, but what is 
the policy and programme to solve 
the unemployment problem? That has 
not been given. Let us not talk of 
the past. Please tell us what you are 
going to do for the future. I know 
economics, it is commonsense more 
complicated. So. J c o m e  1o the 
common man’s economics. This coun- 

r try is a giant, and if it has to b? lifted 
from its economic dumber, it needs 
a bull-dozer injection, not small neni- 
cillin and terramycin injections. Tn 
the past thirty years— I do not b^ame 
that Government entirely failed— they 
also tried their best, but they failed 
in manv sphere a\so. But what is 
your positive programme and policy? 
What is the bull-dozer injection that 
you aro going to give to this coun-
try? You should tell us now. I do 
•lorop with you that rivi] liberties arc 
to be restored, but I cannot agree 
with you when you sav that complete 
economic liberty is to bo given at )hc 
cost of the poor. You cannot make 
the people richer by using economic 
jargons and s’ogans. You have to give 
constructive and positive programmes 
so that people can believe and co-
operate with you in your ta s k .. . .

SHRI K. G OPAL (Karur): On a 
point of ordpr. Can a Minister sleep 
in  the H o u s p ?  The hon. Minitser of 
Health and Familv Planning is sleep-
i n g  in the House.

SHRI ARAVIN D A B A LA  PA JA - 
NOR: I can understand this. Let him 
take some rest. You can see the effect 
of elections in me also; my threat is 
affected.

The people of this country are 
watching how the Janata Govern-
ment is going to help them, how the 
All India Anna DMK Party is going 
to give constructive opposition sup-
port and how the Congress Party is 
going to give constructive criticism. 
I do agree with Mr. C. Subramaniam 
when he came out with certain facts 
which cannot be denied. Of course. 
thcre was misuse of Emergency, but 
Wp cannot also deny that there were 
gains of Emergency. There was dis-
cipline in the country as far as the 
economy is concerned. I was able to 
send my son and daughter to the 
school peacefully. But at the same 
time I do not agree that they had 
done everything in a proper manner, 
ann. when I raised it in the House at 
that time, many Members said that I 
would be sent to Alipore Jail if I did 
that, and my reply was that I would 
prefer to go to Alipore Jail rather 
than being sentenced bv the people 
of this country. I said that that was 
the last chance for them to survive, 
and manv of them never listened to 
me and they paid the price for it. 
Now in the very first step, I am af-
raid, the same old mood of brushing 
aside constructive suggestions is being 
revived. I do not warn you, but I re-
call to your memory what happened 
in the past. This is not the way you 
are supposed to function. While 1 
congratulate the Prime Minister. I 
would remind him o f this: let it be 
a real Janata Government not a hy- 
Docrite or unreal Janata Government.
I know, you blamed the previous G o-
vernment that they never went to 
the people to understand their prob-
lems. And when we all went to the 
people for votes, it was not all posi-
tive votes; many negative votes were 
also there for people me rot verv 
much concerned only about the civil 
liberties such as the writ of Manda-
mus, Quo Warranto and Certiorari.
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[Shri Arvinda Bala PajanorJ

The people of this count; y expect 
bread, the people of this country ex-
pect shelter; the people of this count r> 
expect food, and not only food but 
also clothes. What is the programme 
you have suggested for that in this 
Budget? Will it take such a long 
time for the Finance Minister to spell 
out the simple philosophy a 5 to how 
you are going to help the “Janata” 
b y  the “Janata rule”? I just want to 
know in clear terms.

I appeal to you to tell the people 
first that we are going to give you 
employment by these methods. Not 
only that, I know from my little ex-
perience of my own constituency of 
Pondicherry and also other places in 
Tamil Nadu what people expcct of 
u s . . . .  (Interruptions) 1 can under-
stand our young men’s anxiety. People 
said that the old generation is going to 
rule But when I saw JUr. Su^ramaivam 
Swam y getting up, I thought here is 
a young brain in the Government and 
there will be a compromise, the com-
promise of mixed economy. I w ill 
come to the economy part later on. 
If you are going to disturb the peace 
of the House and say that this is a 
different House, I am not prepared for 
that and at the outset 1 nuv sav that 
I cannot be a party to that kind of 
things being perpetrated in the House. 
T want sincere work, I want sincere 
and constructive work in the House. 
Wc have t:> rise to lhy om sion  ahd 
this is the time for us. If you do not 
rise to the occasion not only people 
w ill condemn us but also other forces 
w ill lead to a revolution in the 
country. That is the warning of the 
recent elections.

I agree that this government cannot 
be blamed for the present state of 
affairs. But also remember that we 
were not a party to the previous 
government’s misdeads, we lent them 
selective support. Similarly, we assure 
you that we w ill also support you. 
But may I tell you? People want to 
know what is your policy so that we 
can select and support? A re you going

to give bonus to the labour? W hat 
is your policy with regard to rural in-
debtedness? When this matter o f 
bonus was represented to the Finance 
Minister, I am sorry, I could not say 
that he was positive but he was neither 
negative but he was highly evasive. 
You must tell categorically that bonus 
w ill be given to them. When Mr. Amin 
was speaking about the economic 
philosophy, I tried to understand his 
thinking on our economy. Unless you 
give money to them, they w ill have no- 
purchasing power. take away Ly
the left hand what you give by the 
right and I want to know from the 
Finance Minister what sort of balanced 
economy he is going to have in this 
country then? In this context I tell 
you about the people in the rural 
areas. I know many of us got the 
votes from the common man. W e 
always go and talk about the poor 
man in India for the sake of slogans. 
But when you go to the rural people, 
what is their position? He is indebted 
upto his neck. I tell you. The pre-
vious government protected the poor 
only from the private money-lenders. 
But the poor is not protected from 
the harassment of the Govt, credits. 
Even today I have received te ’egrams 
from my people that they are harassed 
and put to lot of difficulties in recover-
ing the dues from them. The coopera-
tive and bank officials harassed and 
tortured the poor common man. In 
Pondicherry I saw for a petty loan of 
Rs. 50 or Rs. 60 the poor man i.> 1 eirg 
harassed bv the cooperative bank.
I expected Mr. Swamy to give some 
suggestion. What has he got to help 
the man in the rural areas in tiding 
over this indebtedness? I have ore 
suggestion. We have the nost-efhees 
throughout our country. Why not 
make them as a lending institution? 
Mr. Subramaniam said that the Rural 
Bank has come up to help. May be it ' 
is very good, for theoretical purposes 
but we have seen in the past that all 
this does not help the common man. 
But w hy don’t you make the post- 
office as a lending institution? W hy 
don't you suggest such a kind of con-
structive programme? That is what 
is expected of Mr. Patel. I know Mr.
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Palel. He ie very busy there When 
hp used to sit here, he used to advise 
us also. Perhaps he thinks from the 
opposition I cannot give him any 
suggestion. But, please remember that 
all of us are elected as representatives 
of our people who require considered 
attention. Your statement, I admire, 
is w ell-w ritten and in good English. I 
know pretty well that the Finance 
Minister has varried experience as 
Finance Secretary member of this 
House, in the past. You are a very 
clever man. My humble request to 
you is: let us not be escapists. I
s’ay that the previous government wei>e 
escapists in certain matters ?nd they 
were punished. But I do not blame 
all of them. Many of them were 
sincere people and they tried their best
1o help the country. When the 
achievements were there, I heard Mr. 
Chatterjee saying. T h ey  are people’s 
achievements.* You do not want to 
give any credit to them. It is not 
proper.

17.00 hrs. f ^

[Mr. Speaker in the Chair]

I agree with them that there was 
progress in the country and certain 
seconomic discipline was there. But 
at the same time the Reserve Bank 
of India had given a verdict inflation 
is going on. As far as educated un-
employment is concerned, it is more 
than 60 lakhs. The position in regard 
to uneducated is still worse. Pur-
chasing power is going down. What 
is the measure and what is the policy 
which the Government is going to 
adopt?

are taking Vote on Account 
for four months. We w ill be wasting 
four precious months of the year. 
What are the programmes which you 
are taking after four months? We 
were used to such kind of things in 
the past whatever Government may

be. The slogan was that within a 
short span of time it cannot be done. 
In economics, in  the long run every-
body w ill die and nobody w ill survive 
to Judge the results.

The other day the Prime Minister 
was saying that he had plan for 10 
year>. We have five years, seven 
years or ten years plans. W*e should 
give a good-bye to all this. Whnt. is 
your programme. Janata Party has 
approached the people with the pro-
gramme. Where is it in your budget?

MR. SPEAKER: Please conclude.

SHRI ARAVIN D A B A L A  P A JA - 
NER: I request the Members to take
it seriously. I request the hon. 
Finance Minister. .. . (Interruptions).

MR. SPEAKER: He is concluding.
Could you not conclude in a minute or 
two?

SHRI ARAVIN DA B A LA  PA JA- 
NER: I will take another ten minutes.

MR. SPEAKER: Then, to-morrcw.

J 7.0:2 hrs.

PAPERS LAID ON THE TABLE—  
contd.

P r o c l a m a t i o n  i s s u e d  b y  t h e  G ov e r n o r  
o f  J a m m u  a n d  K a s h m i r

THE MINISTER OF HOME A F F -
AIRS (CHAUDHURI CHARAN 
SIN G H ): I beg to lay on the Table
a copy of the Proclamation No. 
P-l/1977 dated the 27th March, 1977 
issued by the Governor of Jammu and 
Kashmir, under section 92 of the Con-
stitution of Jammu and Kashmir, 
published in Jammu and Kashmir 
Government Gazette dated the 27th 
March, 1977. [Placed in Library. See 
No. LT-13/77].




